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PUBLIC ACCOUNTS COMMITTEE 

“The Committee for the year 2001-2002 was nominated by the Hon’ble Speaker in 

pursuance to the motion moved and passed by the Haryana Vidhan Sabha in its meeting 

held on 14th March, 2001 to authorise him to nominate the members of the Committee on 

Public Accounts for the year 2001:2002 which was notified vide Haryana Vidban Sabha 
Secretariat notification No. PAC-I-2001/21, dated the 3rd April, 2001 

The Committee fixed/held a total number of 93 meetings during the period under 
review. The names of the members and number एव meetings attended by each एव the member 
are shown in the following table ;- 

- 

St Name ए the Member: . Number of 
No. ) s meetings 

' “ ) s attended 

1., ShriBhagiRam, Chairperson k) 

2. ShriChander Bhatia, Member 7 

3. Shr Lac___hhmanlDassArora,-‘Member it} 

4. ShiiAnil Vij, Member 

5. RaoNarender Singh, Membér 81 

6. ShriSuraj Mal, Member « 18 

7. Shri Banta Ram, Member 1 e 40 

8.  ShriNafe Singh Rathi, Member 

9. Shri RamBhagat, Member N & 
- 

REPORTS EXAMINED 

The Committee examined the Report of the Comnptroller and Auditor General of India 
for the year ended 31st March, 1997 (Civil and Revenue Receipts}. 

Meetings held and Business Transacted 
L + K 

The dates of meetings, the number of members present and business transacted at 
each teeting are given below :—



Sr.  Date of Meeting Number 
No. of 

Members 

Present 

Business Transacted 

1. 2... 3 4 . 

1: * गुण April, 2001 -6 ""The Committee places ‘on record its deep 
- - - .'3"‘1 - semse’ of sorrow on the'sad demise of 

e Ch. Devi Lal, Mémber of Parliament and 
former Deputy Prime Minister of India on 

‘2 k * हक April, 2001. The Committee also places on 
& 

tecord their deep '_sense' of sorrow and grief on 
the sad demise of St/ Phoaolwati Devi, mother ~ 

- of Shri-Satbir Singh -Kadian, Speaker, 
" Haryana Vidhan Sabha - 

2 18th April, 2001 7 ® 

(1) 

3. 19th April, 2001 7 

Consideration of papers placed 
before फिट Committee: - - - - 

Oral examination of the represen 
tatives of Housing Department. 
Housing Board ‘in respect of 
paragraph Nos. 3.14, 6.8, 6.9 and 6.10 
of the Report of C & A.G of India for 
the year 1996-97 (Civil). . 

kY 

The Committee scrutinised the replies received 
from the Development and Panchayat, Printing 

& Stationery and Irrigation Departments in 
regard to implementation of observations/ 
recommendations made by the Committee of the 
following paras of various Reports of the 
Committee :— 

. 
Fi 

4. 24t April, 2001 7 o) 

Paras ‘Reports 

6,42 34, . "* 
42 40th 
4,45 ' 44th 
% , 48th 
15,16 25th 2 
B _ 32nd 

The Committee placed on record their 
deep semse of sorrow and grief on the 

sad demise of Smt. Jetti Devi W/o. 
Shri Suraj Mal, M.L.A. and member of the 

Comrnittee, 

न 

ही



1. 2 3 4 

() Consideration of papers placed before 
the Committee, 

(iii) Oral examination of the representatives of 

S . the: Medical and Health Department in 
respect of paragraph No. 3.10 of the 

Report of C. & A.G of India for the year 
' 1996-97 (Civil) * 

w = है। #hb (iv) Oral examination of the representatives of 
TR : « + Social Welfare Department in respect of 
. . . paragraph No. 6.13 of the Report of, 
o s "C. & A.G. of India for the year 1996-97 

' R (o 1) 

(v) Oral examination of the representatives of 
) . N Transport Department in respect of 

s ' te . paragraph Nos. 7.1 & 7.10 of the Report 
T of C. & A.G of India for the year 1996-97 

दा e 7... * (CiviD. 
5. 1stMay,2001" 7 6  Oral examination of the representatives of 

ot ' Agriculture Department in respect of paragraph 
गन . .. No:3.5ofthe Reportof C.&A.G. of India for 

’ * 77 theyear 1996-97 (Civil). 

6. 2nd May, 2001 6 Oral examination of the representatives of 

J# " Technical Education Department in respect of 
. paragraph Nos. 3.11, 3.12 and 3.13 of the Report 

r of C. & A.G. of India for the year 1996-97 (Civil). 

7. 8th May, 2001 8 - () Consideration of papers placed before the 
o > Committee. 

- (i) Oral examination of फिट representatives 

of Forest Department in respect of 

_ , paragraphNos. 1.8,3.15,3.19,3.20and 6.1 
कार धन (C) of the Report of C. &A’G. of India for 
Tk the year 1996-97 (Civil). 

8. Oth May, 2001 g " %" " Oral examination of the representatives of Public 

- की ’ Health Department in respect of paragraph Nos. 
3.18,3.19,4.15,4.16 of the Report of C. & A.G of 

w7 . +  India for the year 1956-97 (Civil). 

9. 15th May, 2001 9 + () Consideration of papers placed before the 

Cormnittee. 

- (i) Oral examination of the representatives 

of Rural Development Department in 
tespect of paragraph Nos. 3.1.5, 6.1 and 

N 
.
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i 6.14 of the Report of C. & A.G of India 
for the year 1996-97 (Civil). 

. 16th May, 2001 9 Oral examination of the representatives of 
Environment Department in respect of 

न s + + paragraphNo. 6.20 of the Reportof C. & A.G of 
AR India for the year 1996-97 (Civil), 1 

. 22'ndMay, 2000 ¢ 7 ., Oral examination of the representatives of Town 
' & Country Planning Department in respect of 

s . ' of C. & A.G of India for the year 1996-97 (Civil) 

2. 23rdMay, 2001 .7 " Oral examination of the representatives of 
. - < Transport Department in respect of paragraph 

No. 3.17 of the Report of C. & A.G. of India लिए 
४ 7..." « + theyear 1996-97 (Civil). 

. 28th May, 2001 * 7 * ° () Consideration ofpapers placed before the 
) ’ Comunittee. 

(i) The Committee scrutinised the replies 
received fromthe P.W, (B&R) Department 
in regard to implementation of 
observations/reconmmendations made by 

- . "पट Committee of the following paras of 
’ various Report s of the Comrmittee N 

. _ _ i} Paras Reports 

. 33 . 7th 
™ o 14 28th 

- L 26,29,31 & 51 36th . 
ः 58, 61 है: 62 38th 
o T 37,38&39 40th 

i 64,68 &70 42nd 
वि. 29thiMay,2001 7 The Committee scrutinised the replies received 

from the P.W. (B&R) Department in regard to 
observations/recommendations made by the 

Committee of the following paras of various 
- " Reports of the Committee, 

~ = . [Paras Reports 

. 71,73 & 74 -42nd 

17,18,21,22,23,  46th 
25,26 & 27 

17,30,31 & 32 48th 

- +  paragraph Nos. 6.1 (¢}, 6.2 and 6.3 of the Report - -
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15, 4th June, 2001 
b 

] 

16. 5thJune, 2001 

17.  15th June, 2001 

18. 20th June, 2001 

- The Committee scrutinised the replies received 
from the Public Health Deptt. in regard to 
implementation of observations/recommen- 
dations made by the Committee of the following 

' paras of various Reports of the Commuttee :— 

Paras Reports 

12 21st 

41,42&43 32nd 
TR 34th 

20,21,23&24 36th 
39,40,41,42 & 43 38th 
33&35 40th 
52,53,54,55,57,60, - 42nd 
61, 62and 63 
3,4,5,6,7&8 44th 
6 . 4%th 

The Committee scrutinised the replies received 
from the Food & Supplies and Housing 
Department in regard to implementation of 
observations/recommendations made by the - 
Committee of the following paras of various 
Report of the Committee बन 

Paras Reports 

47 34th 

32&33 44th 

5 46 

() Consideration of papers placed before the 
Committee, 

(i) Oral examination of the representatives 
of Irrigation Department in respect of 

paragraph Nos. 4.2, 4.3 & 4.4 of the Report 
of C. & A.G. of India for the year 1996-97 
(Civil). 

. The Committee scrutinised the replies received 
, from the Excise and Taxation Department in 
‘regard to implementation of observations/ 
recommendations made by the Committee of the 
following paras एव various Reports of the 
Committee :— 

Paras " Reports 

30 21817 
52,53, 56(a) & 56(b) 22nd 
68 & 69 25th
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; B | 46,47& 50 25th 
| LA 74876 32nd 

«०3... > o « + 67,68(a)), 63a)i) 40th 
o . ". *.. 6B(a)(iii), 68(b), 68(c) & 71 

19. 27th June, 2001 7 : () Consideration of papers placed before the 
T Cormmittee. 

- L] 

() Oral examination of the representatives 
of Education Department in respect of 

b ' नर 

o T parapgraphNos. 3.3,3.4,3.19 & 6.1 (b) of 
) the Report of C. & A.G of India for the 

' r year 1996-97 (Civil). 

20. 28thJune, 2001 6 The Committee scrutinised the replies received 
from the Irrigation Department in regard to 

- implementation of observations/recommen- 
dations made by the Committee of the 
following paras of various Reports of पाए" 

कल. Committee -— 

o= ही " Paras Reports 

T "2 22nd 
' e 31 23rd 

34 25th 
. 10 ' 28th 

17,18,21 &22 - 29th 

10,11,12,13,15&20 32nd 

33,42,73 & 74 34th - 
21, 3rd July, 2001 8 () Consideration of papers placed before the 

- . Committee. 

(i) Oral examination of the representatives 
- : of Printing and Stationery Department in 

respect एव paragraph Nos. 7.1, 7.3 & 7.4 of 

.o the Report of C. & A.G of India for the 
- year 1996-97 (Civil). o 

(i) Resurnption of oral examination of the 
- , Tepresentatives of Transport Department 

., in respect of paragraph Nos. 3.17.10, 
' : ’ 3.17.12and 3.19 of the Reportof C. & A.G 

ofIndia for the year 1996-97 (Civil}, 

22, 4thjuly, 2001 8 The Cormmittee scrutinised the replies received 
from the Trrigation Department in regard to 

implementation of observations/recommen- 

dations made by the Committee of the



23. 5thiuly, 2001 , 
a 

r 
. 

g 

24 6thluly, 2001 

= v BN 

L 25. 11th July, 2001 
- 

26. 12thJuly, 2001 
Ll - 

- ये हा 

27. "17th July, 2001 

3 - T T4 - - 

_ _ following paras of various Reports of the 
w -, Committee :— 

r . Paras Reports 

4 37 36th 

: 26,32,34 & 36 38th 

] 25&30 40th 

;T 11,13,16,17,18 & 19 42nd 

11,14,16,17,18,116 44th 
) and 117 

o, 33&34 46th 

17&70 50th 

6 The Committee scrutinised the replies received 

;v from the Industries Department in regard to 
उपर implementatior of observations/recommen- 

dations made by the Committee of the 
- , following paras of various Reports of the 

© 77 Committee :— 

" Paras Reports 

दी 8 6th 
30, 5(i) 9th 

o 2 16th 

v 10 . 22nd 

6 The Committee scrutinised the réplies received 
* from the Industries Department in regard to 

implementation of observations/recommen- 
* dations made by the Committee of the following 

! paras of various Reports of the Committee :— 

Paras Reports 

4&6 32nd 

12 34th 

13 36th 

.18 48th 

7 o () Consideration of papers placed before the 
Cornittee. 

(i) Confirmation of proceedings. 

7 -Resumption of oral examination of the 
représentatives of Education Department in * 

- respect of paragraph Nos. 6.15, 6.16 & 3.2 of the 

Repoartof C. &A.G. of India for फिट year 1996-97 
. (Civil), 

-6 - () * Consideration of papers" placed before the 
Committee.
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ता 

28. 188 July, 2001 

L I 
20, 25thJuly;2001 

दल 

30.  26फ काइ 2001 , _. 
. -r 

3 4l \ 

(i)~ Resuniption of oral examiination of the 
representatives of Town & Country 

' Planning Department in respect of 
paragraph Nos. 6.5, 6.6, 6.7 & 7.1 of the 
Reportof C. & A.G. of India for the year 
1906-97 (Civil). 

(i) The Committee decided to hold its own 
meetings on 25th & 26th July, 2001 at 
Haryana Bhawan, New Delhi. 

The Comrmittee scrutinised the replies received 
from the Town & Country Planning and Social 
Welfare Departments in regard to implemen- 

* tation of observations/recommendations made 

by the Commitiee of the following paras of 
+ varions Reports of the Committee :— 

Paras . Reports 

, + 35&36 32nd 
' 15,16 36th 

186: 20 40th 

3 46th 
b 42nd 

21&22 44th 
The Committee scrutinised the replies received 
from the Agriculture Department in regard to 
implementation of observations/recommen- 

dations made by the Committee of the following 
paras of various Reports of the Cormittee :— 

Paras Reporis 

6 15th 

28 15th 

56 32nd 

56 380. 

108 & 109 44th 

"7 46th 
4 48th 

~22823 48th . 

The Committee scrutinised the replies received 

from the Hospitality and Irrigation Departments 
in regard to implementation of observations/ 
recormmendations made by the Committee of the 

following paras एव various Reports of the



e
 

31 31stJuly, 2001 

a 

32, 1stAugust, 2001 
N 

उठ, TthAugust, 2001 

34. 8thAugust, 2001 
¢ 

35. 13thAugust, 2001 

-
 

4 

Comrrittee न 

Paras Reports 

2 . 40th 

28 & 35 38th 

() Consideration of papers placed before the 
Commtiee. 

Oral examination of the representatives 
of P.W. (B&R) Department in respect of 
paragraph Nos. 4.9,4.10,4.11,4.12,4.13 
and 4.14 of the Report of C. & A.G. of 
India forthe year 1996-97 (Civil). 

The Committee scrutinised the replies received 
from फिर Agriculture Department in respect of 
various paragraphs एवं the Report of C. & A.G. 
of India for the year 1996-97 (Civil). 

® 

@ 

(iid) 

Consideration of papers placed before the 
Committee. : 

Oral examination of the representatives 
of Transport Department in respect of 
paragraph Nos. 4.1, 4.6, 4.7 & 4.8 of the 
Report ए C.&A.G of India for the year 
1996-97 (Revenue Receipts). 

Oral examination of the representatives 
of Mines and Geology Department in 
respect of paragraph Nos. 1.4,5.1,5.7, 5.8 
and 5.9 of the Report of C.&A.G of India 
for the year 1996-97 (Revenue Receipts); 

Consideration of papers placed before the 
Committee, 

The Committee scrutinised the replies 
received from the Finance Department 
(Lotteries) in regard to implementation of 
observations/recommendations made by 
the Conunittee of the following paras of 

various Reports of the Committee एन 

Paras Reports 

25 36th 

36,37,38,39 &40 46th 

Oral examination of the representatives of 
Agriculture Department in respect of paragraph 
Nos.3.6.5,3.6.6,3.6.6(c), 3.6.7(1) (ii) of the Report 
of C. & A.G of India for the year 1996-97 (Civil).



1 2 3 4 - 

36.  14th August, 2001 7 Resumption of oral examination of the 
"- representatives of Irrigation Department in 

""" respectof paragraph Nos. 4.5, 4.6,4.7 & 4.8 of 
" the Report of C. & A.G of India for the year 

1996-97 (Civil). ; ; 

37. 2lstAugust, 2001 7 ) Consideration of papers placed before the 
. Committee, 

) ? (i) The Committee scrutinised the replies 
- received from the Rural Development and 
' Printing & Stationery Departments in 

regard to implementation of observations/ 

MERCUEFE * recommendations made by the Committee 
Tt . "o ofthe following paras of various Reports 

* जा i *  ofthe Committee :— 
) " - Paras Reports 

B 30 28th 

32 29th 

- s « 8 34th 

oo Lo 35,36,45 44th - 

- .- Q2 40th 

. k ® 50th 

38. 22nd August, 2001 7 The Committee scrutinised the replies received 
from Medical & Health and Social Welfaze 

- - Departments in regard to implementation of 
- 4 ‘ observations/recommendations made by the 

- के  Comumitiee of the following paras of various 
ः - ‘e Reports of the Commiittee :— 

TS “ . Paras , -Reports 

18 38th 

N . . . . 8893 ः 42nd 

S I + 20,23,24,25,26 44th 

.‘ 26 11th 
_ - 51 34th 

39. 28th August, 2001 7 (1) Consideration of papers placed before the 
Committee. 

r 

(i The Committee scrutinised the replies 
received from Industries, Animal 
Husbandry and Irrigation Departments in 
respect of paragraph Nos. 3.1.6, 6.1(b), 7.1, 
1.4, 1.6,1.7,5.1 and 5.6 respectively of the 

Reportof C. & A.G of India for the year 

1996-97 (Civil and Reverme Receipts).
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40 29th August, 2601 

41. 4th September 2001 

42. 5thSeptember, 2001 

43. 11th September, 2001 

44. 12th Septeraber, 2001 

6 

6. 

Oral examination of the representatives of 
Power Department in respect of paragraph No. 
1.4 of the Report of C. & A.G of India for the 
year 1996-97 (Revenue Receipts). 

® 

(i) 

(@ 

Consideration of papers placed before the 
Conumittee. 

Resumption of oral examination of the 
representatives of Co-operation 
Department in respect of paragraph Nos. 
14,1.7&5.1,522,52.6,52.7,52.8,5.2.9, 
5.2.10,5.2.11 and 5.2.12 of the Report of 
C. & A.G. of India for the year 1996-97 
(Revenue Receipts). 

The Comumittee scrutinised फिट replies 
received from Food & Supplies, Transport, 

Education and Trrigation Departments in 

regard to implementation of observations/ 
recommen-dations made by the 
Committee of the. following paras of 
various Repotts of the Committee :— 

Paras Reports 

25 48th 
18 25th 
86 44th 
83,9 42nd 

21 26th 
g’ 34th 
2 40th 

The Commiittee decided to held its own 
meetings on 18th & 19th September, 2001 
at 3.00 P.M. and 10.00 A.M. respectively 
at Haryana Bhawan, New Delhi. 
Consideration of papers placed before the 
Committee. 
The Comrittee scrutinised the replies 

received from the Irrigation Department’ 

in Tespect of paragraph No. 4.1 of the 
Reportof C. & A.G of India for the year 
1996-97 (Civil). 

The Committee scrutinised the replies received 

from the Excise and Taxation Department in 
regard to implementation of observations/ 
recommendations made by the Commitiee of
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the following paras of various Reports of the 
_ Cormittee :— 

Paras . Reports 

76 32nd 

69,70 34th . 

52,53,54,57,58,59, 36th 
62,65 & 67 

. 70,71,72,73, 76 & 77 38th 

' ., 114 42nd 
45. 18thSeptember, 2001 8 ' The Committee scrutinised the replies received 

. from the Excise and Taxation Department उप 
v regard to jmplementation of observations/ 

recommendations made by the Commitiee of 
the following paras of various Reports of the 
Committes :— 

. . Paras Reports 

91,92,94,95, 96, 44th 
. 097 & 98 

46. 19thSeptember,2001: 8- The Committee sciutinised the replies received 
from the Excise and Taxation Department in 
regard to implementation of observations/ 
recommendations made by the Committee of 
the following paras of various Reports of फिट 
Committee :— 

Paras Reports 

43,44,45,46,47,48,49, 46th 
| 50851 
) 33,34,35,36,37,38,39, 48th 

40,41,42,43,44,45,46, 

.. 47,48,49,50& 51 

47. 24 September, 2001 7 The Committee scrutinised the replies received 

a 
from the Revenue Department in regard to 
implementation एव observations/recommen- 

dations made by the Committee of the following 
paras of various Reports of the Committee :— 

Paras Reporis 

40 2Z2nd 
62,63 & 68 29th 
42,43,45,46 & 47 36th 
63,064, 68 & 69 38th 
79,80, 81, 82, 83, 84, A0th 
85, 86, 87,88 & 89 
46 44th 
39,40 &41 50th
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- 48. अत October, 2001 7 () Consideration of papers placed before the 

. Committee, 

(iiy Resumption of oral examination of the - 
. representatives of Public Health 

e r Department in respect of paragraph Nos. 
i ) 4.16, 4.17 & 6.1 (b) of the Report of 

s - ' C. & A.G. of Indiz for the year 1996-97 
- ' (Civil). 

. (i) Confirmation of the proceedings. 

49. 4th October, 2001 g () The Committee scrutinised the replies 
' received from the Rural Development 

Department in respect of paragraph No, 
3.1 of the Report of C. & A.G of India for 

o the year 1996-97 (Civil). 

(i) The Committee decided to visit the 
States of Andhra Pradesh, Tamil Nadu 

and Karnataka from 30th October to 
9th November, 2001. 

# 50. 9th October, 2001 7 The Committee scrutinised the replies received 
;. T from the Power Department in regard to 

implementation of observations/recommen- 

dations made by the Committee of the following 
., Paras of various Reports of the Committee :— 

. 't Paras Reports 
. 7 *. 78,80&81 . «  34th 

111,112,113 & 114 - 44th 

7 48th 

51. 10th October; 2001 6 () Consideration of papers placed before the 
Committee, 

-4 4 

(i) Resumption of oral examination of फिट 

representatives of Rural Devélopment 
Department in respect of paragraph Nos. 

- - 3.1.5,3.16,3.1.7,3.1.8,3.1.9,3.1.10,3.1.11, 
' 3.1.12,3:1.13,3.1.14,3.1.15,3.1,16,3:1.17, 

3.1.18 &£3.1.19 of the Reportof C. &A.G 

of India for the year 1996-97 {Civil). 

(i) The Committee decided to cancel 
the proposed tour to the States of 

- Andhra Pradesh, Tamil Nadu and 

Karnataka. 

52, 15th Octobez, 2001 6 (D Consideration of papers placed before the 
Conunittee. 

शी
 
क
ि
 

ग
न
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53. 16thOctober,2001 - 5 

5. 22nd October; 2001 
I LI 1 

55. 22nd October,; 200 1 

56. 2अत October, 2001 

मरे... 24th October, 2001 

58, "250 October, 2001 

हा न 

59. 300 October, 2001 6 

- 

(i) Oral examination of the representatives 
of Environment Departinent in respect of 
paragraph Nos. 6.20.5, 6.20.6 (i), 6.20.6{ii), 
6.20.7,6.20.8,6.20.9,620.10,6.20.11 (i) and 

6.20.11 (i) of the Report of C. &A.G of 
India for the year 1996-97 (Civil). 

({ify The Committee decided to visit the 
Industrial Units/Thermal Power Houses 

to exmine the pollution control measures 
in the districts of Panipat, Sonepat, 

Faridabad and Gurgaon. ' 

(D Consideration of papers placed before the 
Conmittee. 

(i) Resumption of cral ¢xatnination of the 
representatives of the Agriculture 
Department in respect of paragraph Nos. 
3.6.8,3.6.9,3.6.10ard 3.6.11 of the Report 

of C, &A.G of India for the year 1996-97 
(Civil). 

Consideration of papers placed"befdo‘re t—_he 
"+ Committee. 

‘The Committee inspected the Industrial Units 
Thermal Power Houses in respect of pollution 

' * * control measures in the district of Kurukshetra, 
Karnal and Panipat. 

The Committee inspected the Industrial Units 
in respect एव pollution control measres in the 
districts एव Panipat and Sonepat. 

The Committee inspected the Industrial Units / 
Thermal Power Houses in respect of pollution 
control measures in the district of Faridabad. 
The Commitiee inspected the Industrial Units 

in respect of pollution control measures in the 
district of Gurgaon and Babadurgarh Town. 

() Consideration एव papers placed before the 
Committee. 

(i) Resumption एव oral examination of the 
representatives of the Irrigation 
Departinent in respect of paragraph Nos. 
4.2,4.1.5(i), 4.1.5 (i), 4.1.5 (iii}, 4.1.5 (iv) 
and (v) of the Report of C. & A.G of 

India for the year 1996-97 (Civil). 

B
 

L
 

P
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60. 31st October, 2001 

61. -15th Novermber, 2001 _ 

P 

I 

62. - 20th November, 2001 
L = [ [ s 

2 

.y R 

T - 1ot 

गयी 1 ६ 

63. 2181 November, 2001 * 

[ [ 

64. 27thNovember, 2001 

65. 4thDecember, 2001 

8 

g 

6 

6 

7 

6. 3lstOciober, 2001 6 () Comsideration ofommers placed bofoms ® Consideration of pa"pers” place'd before the 
Cotrmittee, 

() The Committee scrutinised the replies 
~ received from the Printing and Stationery 

and Technical Education Departments in 
respect of paragraph Nos, 7.3, 7.4, 3.11 
and 3.12 respectively”of the Report of 
C. & A.G of India for the year 1996-97 
(Civil). 

The Committee scrutinised the replies received 
from the Co-operation and Technical Education 
Departments in regard to implementation of 
observation/recommendations made by the 
Committee of the following parzs of various 
Reports of the Committee :— 

Paras Reports 

11,12, &13 48th 

3 46th 

() Consideration of papers placed before the 
Cormnittee 

-(i) Resumption of oral examination of the 
" -representatives of Irrigation Department 

in respect of paragraph Nos. 4.1.6, 4.1.7, 
and 4.1.8 of the Report ए C. & A.G of 

> India for the year 1996-97 (Civil). 
(iii) . The Committee decided to hold its own 

+ meeting at Haryana Bhawan, New Delhi 
on 29-11-2001 at 3.00 PM. 

‘The Committee scrutinised the replies received 
from the Govt,, relating to Revenue Department 
in regard to paragraph Nos. 3.8 & 3.9 of the 
Report of C. & A.G of India for the year 

1996-97 (Civl). 
Resumption of oral examination of the 
Reépresentatives of Agriculture Deptt. in respect 
एवं paragraph Nos. 3.6.12 and 3.6.13 of फिट Report 

of C. & A.G of India for the year 1996-97 (Civil) 

{) Consideration of papers placed before the 

Committee 

(i) The Committee scrutinised the reply- 

received from the Printing and Stationery 

Department in regard to paragraph No. 
6.15 of the Report of C. & A.G of India for 

_the year 1996-97 (Civil).



16 

1 1
0
 4 

6. 

67. 

- 

68. 

5thDecember, 2001 

r 

I'lthD_eccmb_e_r, 2001 

12th December, 2001 

6. 

70. 

71. 

iy 

18th December, 2001 

19th December, 2001 

24th December, 2001 

". 

Resumption of oral examination of the 
representatives of Agriculture Department in 
respect of paragraph Nos. 3.6.14, 3.6.15, 3.6.16, 
7.1 & 3.7 of the Report of C. & A.G. of India for 
the year 1996-97 (Civil). 

(i) Consideration of papers placed before फिट 
Commitiee, 

(if) Oral examination of the representatives 
of Revenue Department in respect of 
paragraph Nos. 3.8 & 3.9 of the Reportt of 
C. & A.G of India लि the year 1996-97 
(Civil), 

व Oral examination एव the representatives 

of Lotteries Department in respect of 
paragraph Nos. 1.7, 5.1, 5.3 and 5.4 of the 

. Reportof C. & A.G of Iudia for the year 
1996-97 (Revenue Receipts). 

. The Committee scrutinised the replies received 
from the Environment Department in respect of 
paragraph Nos. 6.20.12,6.20.13,6.20.14, 6.20.15 
and 6.20.16 of the Report of C. & A.G of India 
for the year 1996-97 (Civil). 

Consideration of papers placed before the 
Committee. ' 

Resumption of oral examination of the 
representatives of Public Health Departmentin 
respect of paragraph Nao. 4.18 एव the Report of 
C. & A.G of India for the year 1996-97 (Civil). 

The Committee scrutinised the replies received 
from the Social Welfare, Animal Husbandry, 
Education and Home Departments in regard to 
implementation of observations/recommen- 
dations made by the Committee of the following 
paras of various Reports एव the Committee 
respectively — 

*  Paras Reports 

7, 8,44 & 53 50th 

3,4 34th 

83,48,49 42nd 

26 28th 

" 15, 16 40 

4 46th 

i
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72. 2ndJanuary, 2002 

¢ 
S 

"3. 3rd January, 2002 

74. 8thJanuary, 2002 

- 
- 

T 

75. 9th_J.an_‘uary”,’2'0'0'2' 

76. 10 January, 2002 

77 

था 

16th January, 2002 

] 

7 () Consideration of papers placed before the 
e Committee 

(i) Oral examination of the representatives 
e of Agriculture Department in respect of 

paragraph Nos. 6.18 and 3.7 of the Report 
of C. &A.G of India लि the year 1996-97 

o (Civil). 

6 Resumption of oral examination of the 
representatives of Power Department in respect 
of paragraph Nos. 1.4, 1.7, 4.1, 1.8, 4.2 of the 

Report एव C. & A G ofIndia for the year 1996-97 
(Revenue Receipts).  + P 

8 Resumption of oral examination of the 
representatives of Housing Department in 
respect of paragraph Nos, 6.8, 6.9, 6.10, 6.11 
6.12 and 3.14 of the Report of 0. & A.G of India 

’ for the year 1996-97 (Civil) e 

7° ** - रा examination of the representatives of 
. "Home Department in respect of paragraph Nos. 

. 3.179,3.i7.10,3.17.11,3.17.12,3.17.13 &3.17.14 

of the Reportof C. & A.G, of India for the year 

_ +-1996-97 (Civil). 

6+«  +Oral examination of the representatives एव 
. Industries Department in regard to implemen- 
. .- tation of observations/recommendations made 

: by the Committee 0 the following paras of 
various Reports of the Committee :— 

Paras Reports 
1o 14th 

, 8 Gth 

5 9th 

2 न 16th 

10 22nd 

4,6,8 32nd 

12 34th 
13 36th 

18 48th 

‘ 4,5,6 50th 

5 Oral examination of the representatives of the 

Revenue Department in respect of paragraph 
Nos. 1,7,3.1,3.2,3.3,3.4,3.5,3.6,3.7and 3.8 of 

the Report of C.&A.G. of India for the year 
1996-97 (Revenue Receipts).
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. 78, 17th] anuary", 2002 5 () Oral examination of the representatives e 

of Public Health Department in respectof == 
i ! . paragraph Nos. 1.7, 5.1 and 5.10 of the 

v Report of C. & A.G of India forthe year 
" ही व 1996-97 (Revenue Receipts). 

(i) Resumption of oral examination of the 
representatives of Irrigation Department 
in respect of paragraph No. 4.1 of the 
Report of C, & A.G of India for the year 
1996-97 (Civil). 

79. 18th January, 2002 7 Resumption of oral examination of the 
- ‘ representatives of Agriculture Department in 

1espect of paragraph No. 6.17 of the Report of 
। T em C. & A.G of India for the year 1996-97 (Civil). 

80." 19th January, 20'02_, .7 Resumption of oral examination of the 
, Tepresentatives of Agriculture Department in 
respect of paragraph No. 6.17 of the Report of 

"C. & A.G of India for the year 1996-97 (Civil) 

81: 22nd Janiary, 2002 9 Oral examination of the representatives of B 
) ‘Finance Department inrespect of paragraph No, 

3. * . 2.2.3 and 2.3,1(B) relating to excess over grants/ 
i Appropriation of the Report of C.&A.G. of 

- India for the years 1997-98 and 1998-99 (Civil) 
" respectively. 

82, 23rd January, 2002 8 The Committee scrutinised the replies received 
) from Foed & Supplies Department in respect of 

paragraphNos. 7.1, 7.5 and 7.6 of the Report of 
C. & A.G of India for फिट year 1996.97 (Civil). 

83. 30thJanuary, 2002 S () Consideration of papers placed before the 
. Cormmitiee. 

—_—— 

(i) Resumption of oral examination of the 
- representatives of Education Department 

in respect of paragraph No. 3.2 of the ~ हि 
Report of C. & A .G of Tndia for the year 
1996-97 (Civil). 

(i) Confirmation of proceedings. ' 

(iv) The Committee decided to hold its 
P meetings at Faridabad on 14th & 15th 

- Febmary, 2002.
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84. 31stJanuary, 2002 

85. 5thFebruary, 2002 

86. 6th February, 2002 

87. 12thFebruary, 2002 i 

88, 13th Fgbruary, 2002 

89. 19th February, 2002 

5 O 

(i) 

Oral examinaiion of the Chief Secretary to 
Govt.,, Haryana in respect of paragraph 
No. 6.19 of the Report of C. & A.G of 
India for the year 1996-97 (Civil). 

The Committee scrutinised the replies 
received from Agriculture Department in 
respect of paragraph Nos. 1.4, 1,7/5.1 and 
5.5 ofthe Report of C. & A.G of India for 
the year 1996-97 (Revenue Receipts). 

6 Resumption of oral examination of the 
representatives of PWD (B&R) Departinent 
inrespect of paragraph Nos. 4.14,4.18,5.1 and 
5.2 of the Report of C. & A.G. of India for the 
year 1996-97 (Civil). 

"6 ® 

(i) 

The Committee drafted its 51st Report on 
the Appropriation Accounts/Finance 

- Accounts of the Haryana Govt,, for the 
years 1997-98 and 1998-99 {Civil). 

The Committee also drafted a part of its 
52nd Report on the Report of C.&A.G. of 
India for the year 1996-97 (Civil & 

Revenue Receipts). 

Consideration of papets placed before फिट 
Cormmittee. 

Resurnption of eral examination of the 
representatives एव Education Department 
in respect of paragraph No. 3.2 of the 
Report of C. & A.G of India for the year 
1996-97 (Civil) 

6 The Committee scrutinised the replies received 
from the Bxcise and Taxation Department in 

* respect of various paragraphs of the Report of 
C. & A.G. of India for the year 1996-97 (Civil & 
Revenue Receipts). 

6 (I} Confirmation of proceedings. 

(i) The Committee drafted a part of its 52nd 

Report on the Report of C. & A.G of India 
for फिट year 1996-97 (Civil & Revenue 
Receipts)
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) पंप The Commiftec finalised its 51st Report 
. on the Appropriation Accounts/Finance 

Accounts of the Haryana Govt., for the 

years 1997-98 and 1998-99 (Civil). 

90. 25thFebruary, 2002 7 () Consideration of papers placed before the 

(iiy The Committee scrutinised the reply 
received from the Agriculture Department 
in regard to para No. 3.5 of the Report of 
C. & A.G of India for the year 1996-97 
(लिंग), 

(i) The Committee examined the written 
‘ reply received from the Irrigation 

T Department in regard to para No. 4.18 of | 
: the Report of C. & A.G. of India for फिट 

: ' © year 1996-97 (Civil).” 
(iv) The Committee drafted a part of its 52nd 

Report on the Report of C. &A.G of India 
for the vear 1996-97 (Civil). 

9]. 26th Febmary, 2002 7 () Oral examination of the representatives 
of the Excise and Taxation Department in 
respect of paragraph Nos, 1.410 1.8,2.1 to 
2.18, 4.1 to 4.5 and 4.9 एव फिट Report of 

C. & A.G. of India for the year 1996-97 
(Revemue Receipts). 

(@) The Committee drafted a part of its 52nd 
 Report in regard to Excise and Taxation 

Department. 

(पी The Committee also finalised its 52nd 
Report and authorised to Chairperson to 
sign and present the Report to the House. 

92. 25thMarch, 2002 6 The Conmmittee informally discussed in respect 
of its on-the-spot study visit to the distilleries 
at Yamuna Nagar. 

93. 260 March, 2002 6 The Comumittee visited/Inspected the Yamuna 
Nagar Distillery, Yamuna Nagar on-the-spot. 

The Committee held its own meetings at places outside Chandigarh 85 per defailed 
below :— . 

Shimla 5-7-2001 
(का. No.23 and 24) 6-7-2001 

P



™
 

* were presented to the House on 14th and 18th March, 2002 respectively. 

Haryarta Bhawan, New Delhi 26-7-2001. 

(Sr. No. 30,45 & 46 1892001 
: 1992001 

Panipat - ‘-0 o T 22102008 
Sonepat = | «रु « - . 23-10-2001 
Faridabad o T T oL 24102001 
Girgaon T . 25102001 
(कर. 55,56, 57 and 58) _ 

+ C.C.S. HAU, Hisar oo - 18-1-2002° 
(StNo.79&80) . ' 19-1-2002 

Yamuna Nagar. - , 2632002 7 - 
(St. No.93) - S 

- REPORTS PRESENTED ' o 

- ~Under Rule 223 of the Rules of Procedure and Conduct of Business in the Haryana- 
Legislative Assembly, 51st Report of the Public Accounts Committee on the Appropriation 
Accounts/Finance Accounts of Haryana Government for the years 1997-98 and 1998-99 
and 52nd Report of the Public Accounts Committee on the Report of Comptrollér and 
Auditor General of India for the year ended 315 March, 1997 (Civil and Revenue Receipts) 

N 5 
& W 

Proceedings 

A record of p-roceedm'gs of the meetings of the Committee has been kept in the 
Haryana Vidhan Sabha Secretariat.
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COMMITTEE ON PUBLIC UNDERTAKINGS 

The Committee for the year 2001-2002 was nominated by the Hon’ble Speaker in 

pursnance of the motion moved and passed by the Haryana Vidhan Sabha in its sitting held 
on 14th March, 2001 authorising him to nominate the members of the Committee on Public 
Undertakings for the year 2001-2002 on 3rd April, 2001 which was notified vide Haryana 
Vidhan Sabha Secretariat Notification No. 1-CPU/2001-2002/25, dated the 3rd April, 2001 

2. The Committee fixed/held number of 75 meetings during the period under review. 
The name of the members and number of meetings attended by each of them are shown in 
thefollowing table हनन 

St. No. Name एवं the Members Number of meetings 
attended 

1. ShriBalwant Singh Maina - 38 

2 ShriKrishanPalGujar -+ , .- & - - 

3 ShiChanderMoban " . 1, ड 
4 .Shn'Rajm'derSm'-ghBlsla’ 63 

*5.  ShriKrishan Lal Panwar ' ) Nil 

6. Shri Abhay Singh Chautala 

7.  Shri Balbir Pal Shah 

8 ShriDevRaj Diwan 

5. Shri Purdtstagh 

*#10.  Shri PawanKumar Dewan & 
8 

8 
8 

W 

* Resigned from the Comumittee on Public Undertakings w.e.f 4-4-2001. 

** Nominated as Member of the Commitiee on Public Undertakings w.e A 
4-4-2001 

3. Meetings held and Business transacted 

The details showing dates and meetings held, the number of members present and
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the business transacted at each meeting, are given in फिट following table :— 

. St Date of Meeting Number Business Transacted 
ol No. of 

Members 
_ ) Present 

t 2 . 3 4 

1. 240 April, 2001 , 6 () The Committee passed the condolence 
resolution in respect of Ch. Devi Lal, former 

5 i Deputy Prime Minister of India, 

(i) Decision to undertake on the spot study 
tour of the Power Projects at Sunder 
Nagar, Slapper, Pandoh, Manali Projects 
near Manikaran and B.B.M.B. Project 

Nangal w.e.f. 2nd May, 2001 to 7th May, 
‘* b 2001. 

v, (iiy The Committee also decided to hold its 
_own meetings on 2nd May, 2001, 4th May, 

" 2001 and 7th May, 2001 at Chandigarh, 
Manali and B.B.M.B. Guest House, Nangal 

respectively. r:— ' - 
कि 

2. 2nd May, 2001: .6 (i) Discussion with the representatives of the 

TIVPNL with regard to the units/Power 
L * projects for spot study tour and 

’ proceeded for spot study tour. 

) L, - , हीऐ. The Committee visited/inspected the 
. -  Power Project, Sundernagar and Power 

House, Dehar, 

(i) The Committee undertook spot study/ 
inspection: on 3-3-2001 at Pandoh and 
discussed सता. the representatives of 
B.B.M.B. inrespect of Statewise share of 
electricity. 

(iv) Visited/inspected फिट, Paudoh Dam and 
- Largy Power Project. 

[_; , 3. 4thMay, 2001 6 () Slightly change in spot study tour 
' ' programme and the Commistee visited/ 

a4 inspected Solang Hydel Power Project. 

(i) TheCommitiee visited/inspected Malldna 
न ) Hydroelectrical Power Project on 5-3-2001. 

4, 6thMay, 2001 6 The Committee framed the questionnaire एव फिट 
. . spot stedy tour.
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4 1 2 _ 3. 

5. 10thMay, 2001 7 

6. 15th May, 2001 7 - 

4 ._) . « F 

+ unt” 2 P 

7. 22rdMay, 2001 6 

8 29thMay, 2001 6 

9. 5thJune, 2001 7 

@) Consideration of papers placed before the 
Committee. . 

(i) Oral examination of the representatives of 
the Forest Department in respect of 

-~ ~ paragraph No. 4A.3:1 of the Report of the 

C.&A.G. of India for the year 1998-99 
(Commercial) relating to the Haryana 
Forest Development Corporation. 

(i) Consideration of papers placed before the 

(i) Resumption of oral examination of the 
representatives of the Forest Department 
in respect of paragraph No. 4A.3.1 of the 
report of the C.&A.G. of India for the 
year 1998-99 (Comumercial) relating to 

- the Haryana Forest Development 
Corporation. 

(ify The Committee visited/inspected the 
Forest Depot of Haryana Forest 
Department at Jagadhari. « ' 

Resumption of oral examination of the 
. representatives of the Forest Department in 
respect of paragraph No. 4A.3.1 and 4A.3.2 of 
the report of the C.&A.G. of India for the 
year 1998-99 (Commercial) relating to 
the Haryana Forest Development Corporation. 

Oral examination of the representatives एव the 
Power Department in respect एव paragraph No. 
4.5.4 of the report of the C.&A.G. of India for 
the year 1997-98 (Commercial) relating to 

the Haryana State Electricity Board. 

(0) Consideration of papers placed before the 
Committee. 

+ (i) Oral examination of the represéntatives of 
the Irrigation Department in regard to 
implementation of recommendations/ 
obszervations contained in the various 

outstanding paragraphs of various 

reports of the Committee relating to 
Haryana State Minor Irrigation & 
Tubewells Corporation, 

LL
J'
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10. 19thJuge, 2001 _ 

~ 

हा a1 

11. 20thJune, 2001 

12. 26thJune; 2001 

13. 31d July, 2001 

14. 10tk July, 2001 

15. 17th July, 2001 

16. 25th July, 2001 8 

Scrutiny of the replies received from the 
Government in respect of various paragraphs 
of various reports relating to Haryana State 
Industrial Development Corporation Limited. 

Scrutiny of the replies received in respect of 
various paragraphs एव 42nd Reportt of the 
Committee relating to Haryana Women 

Development Corporation Limited. 

(@} Consideration of papers placed before the 
* Committee 

(i) Scrutiny of the replies received in respect 
of various paragraphs of various reports 

of the Comnnitee refating to Haryana Land 
Reclamation & Development Corporation 
Limited. 

Consideration of papers placed before फिट 
Committee 

() Consideration of papers placed before the 
Comrnittee 

(i) Oral examination of the representatives of 
the Tourism Department in respect of the 
implementation of the recommendations/ 
observations contained in outstanding 
various paragraphs of various reports of 
the Committee relating to Haryana 
Tourism Development Corporation 

Limited. 

Oral examination of the representatives of the 
Tourism Department in respect of the 
implementation of the recommendations/ 
observations contained in outstanding various 
paragraphs of various reports of the Commitiee 
relating to Haryana Tourism Development 
Corporation Limited. 

(i) Consideration of papers pla"ced before the 

* Committee. 

(i) Oral examination of the representatives of 
the Agriculture Department in respect of 

paragraph No. 4A.4.1 of the report of the: 

C.&A.G of India for the year 1998-99 

(Conmercial) relating to Haryana Land 

Reclama t‘jon and Development 

Corporation Limited.
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2 4 

17. 

19. 

20. 

21 

22. 21st August, 2001 

2. 

Ist August, 2001 

. 

- 

. 7th August, 2001 

9th August, 2001 
(Hodal) T 

10th Augnst, 2001 

(Hodal) - 

14th August, 2001 

28th August, 2001 

शा इशुनडाए er, 2001 

.11 

r 

4 

the Indusiries Department in respect of 
paragraph No. 3A (Review) of the report 
of the C.&A.G. of India for the year 
1996-97 (Commercial) relating to the 
Haryana Financial Corporation, 

(i) The Committee decided to hold its next 
meetings on 7th August, 2001 at 
Chandigarh and 9thand 10th August, 2001 
at Dabchik Tourist Complex, Hodal, 

Scrutiny of the replies received in respect of 
paragraph No. 3A (Reviews) of फिट 
report of the C.&A.G of India for the year 
1996-97 (Commercial) relating to the Haryana 
Fmancial Corporation. 

Scrutiny of the replies received in respect of 
paragraph No. 4A.5.1 of the report of the 
C.&A.G. of India for the year 1998-99 
(Commercial) relating to the Haryana “Tourism 
Development Corporation Limited. 

Scrutiny of the replies received in respect of 
paragraph No. 4A.5.2 of the report of the 
C.&A.G. of India for the year 1998-99 
(Commercial) relating to the Haryana Tonrism 
Development Corporation Limited, 

(D) Consideration of paper placed before the 
Committee. 

(i) Resumption of oral examination of the 
representatives of the Industries 
Department in respect of paragraph No. 
3A (Review) of the report of the C.&A.G. 
of India for the year 1996-97 (Commercial) 

relating to the Haryana Financial 

Corporation, 

Consideration of papers placed before the. 
Committee. - | o 
Consideration of papers placed before the 

Committee. 

() Scrutiny of the replies received in respect 
of paragraph No. 4B.1.1 of the report of 
the C.&A.G of India for the year 1998-99 
(Commercial) relating to the Haryana 
Warchousing Corporation Limited. 

- '. हु) Otal examination of the representdfives of न 

b
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27. 

2. 

30. 

31 

e 

116 September, 2001 | 6 

[3thSeptomber, 2001 6 
{New Delhi} ही . 

» 

14th September, 2001 6 
(NewDelhi) ' 

18th September, 2001 4 

19th September, 2001 . - 4 

28th Septernber, 2001 7 

अत October, 2001 6 

दा! ' 

(i) The Committee decided 40 hold its 
next meetings on 11th September, 2001 
at Chandigarh, and on 13th and 
14th September, 2001 at Haryana Bhawan, 
New Delhi. 

Scrutiny of the replies received in respect of 
‘paragraph No. 4.5.6 of the report ए the C.&A.G. 
“of India for the year 1997-98 (Commercial) 
relating to the Haryana State Electricity Board. 

Scrutiny of the replies received in respect of 
paragraph No. 4.5.7 of the report of the C.2A.G 
of India for the year 1997-98 (Commercial) 
telating to the Haryana State Electricity Board, 

Part scrutiny एव the replics received in respect 
of paragraph No. 4.5.7 and 4.5.8 of the report of 
the C.&A.G. of India for the year 1997-98 
(Commercial) relating to the Haryana State 

“Electricity Board 

+ () The Committee decided to cancel the oral 
examination of Agriculture Department 
and scrutinised the paragraph No. 4A.1.1 
of the report of C.&A.G. of India for the 
year 1998-99 (Commercial} relating to the 
Haryava Seeds Development Corporation. 

(i) The Committee also decided to scrutinise 
paragraph No. 2.1.11.5 and 2.1.11.6 of 

the 36th Report of the Commitiee on 
19th September, 2001, 

Scrutiny of the replies received in respect of 
paragraph No.2.1.11.5 and 2.1.11.6 of the 
उत्ताप report of the Conmittee. 

Scrutiny एव the replies received in respect of 
paragraph No. 4.5.9 of the report of the C.&A.G 

of Indja for the year 1997-98 (Commercial) 
relating to the Haryana State Electricity Board 

(i) Consideration of paper placed before the 
+ Committee. - 

(i) Oralexamination of the representatives of 

the Agricalture Department in respect of 

paragraph No. 4A.1.1 of the report of the 

C.&A.G of India for the year 1998-99
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रथ | 

L L 

32. "061 October, 2001 

33. 120 October, 2001 
(Asa Khera (Sirsa)) 

34. 13th October, 2001 

(Asa Khera (Sirsa)) 

Pl L4 

35. loth October, 2001 

36. 231d October, 2001 

37. 24th Qctobér, 2001 

38. 30th October, 2001 * 
a 

7 

7 

5 

5 

7 

(Commercial) relating to the Haryana 
Seeds Development Corporation Limited 
and in respect of implementation of 
recommendations/observations 
contained in various reports of the 
Committee relating to the Haryana Seeds 
Development Cotporation Limited. 

(i) The Committes also decided to hold its 
own meetings at Shikra Tourist Complex, 
Asa Kbera (Sirsa) on 12th and 
13th October, 2001, ० : 

Oral examination of the representatives of the 
Tourism Department in respect of paragraph 
No. 4A.5.1 and 4A.5.2 of the report of the 
C.&A.G. of India for the year 1998-99 

* (Commercial) relating to Haryana Tourism 
Development Corporation Limited. 

Part scrutiny एव the replies received in respect 
of implementation of recommendations/ 
observations contained कं the various reports 
एवं the Committee relating to the Haryana 
Tourism Development Corporation Limited, 

:Serutiny of the replies received in respect of 
implementation of recommendations/ 
observations contained in फिट various reports 
of the Committee relating to the Haryana 
Tourism Development Corporation Limited. 

(i} Consideration of paper placed before the 
Comnittee. 

(i) Postponement of oral exarnination on the 
request of the Commissioner & Secrctary 

to Government, Haryana, Forest 

Department. 

~ ही Confirmation of proceedings. 
Consideration of paper placed before the 
Committee. 

Consideration of paper placed before the 

Committee. 

Scrutiny of replies received in respect of 

paragraph No.4.5.10 of the report of फिट C&AG 
of India for the year 1997-98 (Commercial) 
relating to the Haryana State Electricity Board. 

L.
 

b
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थी. 

43. 

45. 

47. 

49, 

3 151 October, 2001 7T . 

15th November, 2001 7 

17th November, 2001 7 

{New Delhi) 

18th November, 2001 - 7 - - 
(New Delhi) 

20thNovember, 2001 6 

21st November, 2001 5 

30thNovember, 2001 6 
(Hisar) 

- 

K - 1 

1st December, 2001 6 

(Hisar) . 

AthDecember. 2001 6 

SthDecermpey, 2001 - 6 

12th Decembet, 2001 6 

Scrutiny of replies received im respect of 
paragraph No. 4A.6.3 of the report of the 
C.&A.G. of India for the year 1998-99 
(Conmnercial) relating to the LV.PNLL. 

Scrutiny of replies received in respect of 
paragraph No. 4A.6.4 of the report of the 
C.&A.G. of India for the year 1998-99 

(Commercial) relating to HVEN.L. 

Partly scrutinised फिट reply received in respect 
of paragraph No. 2B {Review) एव the report of 

- the C.&A.G of India for the year 1998-99 

(Conmercial) relating to HP.GC.L. 

Scrutiny of replies received in respect of 
paragraph No. 2B (Review) of -the report of 
the C.&A.G of India for the year 1998-99 
(Commercial) relating to HP.GC.L. 

Consideration of parpers placed before the 
. Committee. 

Consideration of papers placed before the 
Conmmittee. 

Partly scrutinised the reply received in respect 
of implementation of recommendations/ 
observations contained in the outstanding 
various paragraphs of 30th report of the 
Copumittee relating to the Haryana Tourism 
Development Corporation Limited. 

Scrutiny of replies received in respect of 
implementation of recommendations/ 

. observations contained in the outstanding 
various paragraphs एव 30th report of the 
Committee relating to the Haryana Tourism 
Development Corporation Limited. 

Consideration of papers placed before the 

Conmnittee. 

Consideration of papers placed before the 
Commiittes, 

Oral examination of the representatives of the 
Power Department in respect of paragraphs 
No.4.5.4t04.5.10 एव फिट report of the C . &AG
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- of India for फिट year 1997-98 (Commercial) . 
v . relating to Haryana State Electricity Board. & 

50. 13thDecember, 2001 5 . . () Consideration of paper placed before the - 
- ) Committee. 

(i) Resumption of cral examination of the 
. representatives of the Forest Department 

_ in respect of paragraph No. 4A.3.1 and 
e 4A.3.2 of the report of the C.&A.G of 

, R India for the year 1998-99 {Commercial) 
. - & . .« relating to Haryana Forest Development 

v s . न, Y ‘Corporation Limited. 

51.  14thDecember, 2001 4 Welcome and discussion with the Sister 
5 Committee of Kamataka Legislative Assembly. 

"52. _191060लाक्रहा, 2001 «5... “Consideration ए paper placed before the 

53, 20thDeccmber,200(1 "1 No business was transaction for want of 
— हा रा quorum. ह 

54. 27thDecember, 2001 4 Scru'hn‘y of the replies received in respect of 
- . 1 implementation of ' recommendations/ 

observations contained in the outstanding 

various reports of फिट Commitiee on Public 
Accounts and Public Undertakings relating to 
the Haryana Agro-Industries Corporation 

- . ]'-m"m 

55. 28thDecember, 2001 _ 3 Scrutiny of replies received in respect of 
. - implementation eof- recommendations/ 

observations contained in the outstanding 
- paras of the various reports of the Committee 

T - relating to the Haryana State Minor Jrigation 
.o R & Tubewells Corporation Limited. 

56, r_2nd January, 2002 . 6 Oral examination of the representatives of the 

न . . Power Department in respect of paragraph 
No. 4A.7.1 and 4A.7.2 of the report of the 
C.&A.G. of India for the year 1998-99 

(Conmercial) relating to HP.GCL. 

57. 31d January, 2002 3 ()) Consideration of paper placed before फिट 
Conmaittee. 

e
 

R 
ज
ि
 

(i) Oral cxamination of the representatives of 
the Agriculture Department in respect of 
paragraphs No. 4B.1.1 and 4B.1.2 and
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4A.1.1 of the report of फिट C.&A.G of 
, .. +Indiz for the year 1998-99 (Commercial) 

relating to फिट Harvana Warchousing 

' N - Corporation Limited and the Haryana 
.t - . < « Seeds Development Corporation Limited. 

58. Sthlamiary, 2002 7 ‘Oral examination of the representatives of the 
Industries Department in respect of paragraph 

SRR - iNo.4A.2.1 of the report-of the C. & A.G of 
- India for the year 1998-99 (Commercial) 

- relating t¢ the Haryana State Industrial 
- s Development Corporation Limited. 

59. 9th January, 2002 4  Oral examination of the representatives of the 
N . . Industries Department in respect of paragraph 

' - T No. 3 (Revicew) of the reportofthe C. & A.G of 
- » India for फिट year 1998-99 (Commercial) 

relating to the Haryana Financial Corporation. 

60. 16th January, 2002 4 () Consideration of paper placed before the 

- 7. (ii)- Scrutiny of replies received in respect of 
* implementation of recommendations/ 

observations contained in the 
- outstanding various reports एव the. 

Conmittes ou Public Accounts and Public 
हर . Undertakings relating to the Haryana 

' State Electricity Board. 

61. 17th Jamuary, 2002 4 7 Die to some unavoidable circumstances, the 
कर Committee decided 10 postpone the oral 

examination of the representatives of the 
Industries Departinent. 

62. 23rdJanuary, 2002 3 ' (@ Consideration of paper placed before the 
Committee. 

(i) Oral examination of the representatives of 
the Industries Department in respect of 
paragraph No. 4A.2.1 of the report of the 

C. & A.G of India for the year 1998-99 
(Commercial) relating to the Haryana State 
Industrial Development Corporation 

Limited and in respect of paragraph No. 3 
{Review) of the report of the C.&A.G of 
India for the year 1998-99 (Commercial) 
relating to the Haryana Financial 
Corporation.
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63. 24th January, 2002 

64. '2_91n'-]"anua:tyb, 2002 

65. 30th Jamary, 2002_ 

66. 5thFebruary, 2002 

का 

67. 6th February, 2002 

63. 12th February, 2002 

69 13th February, 2002 

b
 

T
 

4 

6 

3 

1 

Oral examination of the representatives of the 
Irrigation Department in respect of 
implementation of recommendations/ 
observations contained in the ouistanding 
various reports of the Conmunittee relating to the 
Haryana State Minor Iirigation and Tubewells - 
Corporaiion. 

() Consideration of paper placed before the 
+  Commtiee, 

(i) Scrutiny of replies received in respect of 
impiemeniaiion of recommendaiions/ 
observations contained in the 
outstanding paragraphs of various 
reports of फिट Committee relating to फिट 
Haryana State Handloom and Handicrafts न 
Corporation Limited. 

Scrutiny of replies received in respect of 
implementation of recommendations/ 
observations contained in the outstanding 
paragraphs of various reports of the Committee 

-, relating to the Haryana State Small Industries 
and Export Corporation. 

Scrutiny of replies received छा respect of 
implementation of recommendations/ 
observations contained in the outstfpa_ ding 

paragraphs of 40th report of the Committee 
relating to the Haryana Minerals Limited., 

() Scrutiny of replies received in respect of 
implementation of recommendations/ 
observations contained in the 
outstanding paragraphs एव various~ 
teports of the Committee relating to the 
Haryana Financial Corporation. 

(0 The Committee decided to hold its next 
meetings on 18th and 19th February, 2002 
at Blue Bird Tourist Complex, Hisar, 

Scrutiny of replics received in respect of 

implementation of recommendations/ 
observations contained in the outstanding 
paragraphs of various reports of the 
Committee relating to the Haryana Land 
Reclamation and Development Corporation. 

" No business was transacted for want of quorum. 

—— 
i 

ल
ि
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. 70. 18thFebmary, 2002 ' 3. 
> (Hisan) o 
थे - . - 4 

71.  19th February, 2002 3 
(Hisar) 

72, 25thFebruary, 2002 4 
i 

73. 26thFebruity, 2002 4 

74. 25thMarch, 2002 5 

.r - & i'. _- - A न 

75, 28thMarch, 2002 5 
- --.(Gurgaon) _. - 

4. Fresentation of Report . 

“Partly scrutinised the replies received in respect 
of implementation of recommendations/ 
observations contained in the outstanding 
paragraphs of the 30th report of the Committee 
relating to the Haryana Tourism Development 
Corporation Limited. 

() Scrutiny of réplies.received in respect of 
implementation of recommendations/ 
observations contained in the 

outstanding paragraphs of 30th report 
of the Committee relatmg to the Haryana 

" Tourism Development Corporatios 
Limited, . 

() The Committee decided to hold its néxt 
meetings on 26th and 27th February, 2002 
at Haryana Bhawan, New Delhi and en 
28th February, 2002 at Tilyar Lake Tourist 
Complex, Robtak. . . 

[ नल 

The Committee partly drafted the 49th report 
on the Reports of the C. & A.G of India for the 
years 1996-97 and 1998-99 

The Committee drafted and finalised the 49th 
Report on फिट Reports of the C.&A.G of India 
for the years 1996-97 and 1998-99 

(i ‘Confiimation of pJ.uuwC'l.lfigar"‘ 

(i The Committee proceeded to inspect/on 
the Spot Study of varions Industrial Units 
at Naraingarh and Yamuna Nagar+on 
25th March, 2002, inspected at Karnal, 
Panipat and Sonipat on 26th March, 2002 
and inspected at Faridabad on 27th 
March, 2002 T जी, 

Inspected various Industrial Units at Gurgaon 
and hold its-own meeting at Shama Tourist 
Complex, Gurgaon and ‘discussed on visits/ 
inspections made by the Cornumittee to.the 

various Industrial Units, 

e 

49th Report of the Committee on the Reports of फिट Comptrolier आते Auditor General 
_of India for the years 1996-97 and 1998-99 (Commercial) was presented to the House on 

" 18th March, 2002 <o 

‘5, A record of the proceedings of the meetings of the Commpittee has been kept in the 
Haryana Vidhan Sabha Secretariat. 

.
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COMMITTEE ON ESTIMATES 

The Committee on Estimates for the year 2001-2002 consisting of nine members was 

pominated by the Hon’ble:Speaker, on having been authorised by a motion moved and 

passed by the Haryana Vidhan Sabha in its sitting held on 14th March, 2601 and notified 
vide Haryana Vidhan Sabha Secretariat Notification No. EC-1/2001/2002/20, dated 

3rd Aprii, 2001 

_ 2. Shri Krishan Lal Panwar, M.L.A. was appointed the Chairperson of फिट 

3. The Committee held/fixed 59 meetings (व Chandigarh and cutside Chandigarh) 

“during the period under Teview. 
aT ;o . . - d - 

Sr.No. Namie'of पिंड Member Number of meetings 
attended 

‘s, .1 ShiiKrishan Lal Panwai, MLA % 

> "2 ‘St Veena Chibber, MEA 8 

3. ShriDharawbir Singh, MLA | . 3 e 

पद 47 हक० फावल्युच्ल आपट्राध हता-& ह ह का व 

5 SMookRamMLA |, | B 
6. ShriBalbir Singh, MLA e B 

7. Shri Ram Kumar Katwal, MLA 3 S6° 

“ '8 ShriPadam Singh Dahiya, MLA" 4 

9.  Shri Bhag Singh, MLA | 56 

Meetings held and Business transacted 
V. -0y . 

The dates of meetings, the number of members present and business transacted at 
each meeting is given below :— 

Sz Date of Meeting Nurnber Business Transacted 

No.. of .. 

Members 

Present 

1 2- 3 4- 

1 ShApril2001 5 The Committee paid rich tributes and corvayed 
.. . condolences to the bereaved families on the 

* i ~ sad demise of Ch. Devi Lal and the mother of 
the Speaker Smt. Phoolwati Devi. 

1
.
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0 S S 3 व व _ ._ .... ..-_.. - 

प2. 19thAprl, 2001~ 7 T The Committee selected the Environment 

B A 3. 24thApril, 2001 ८ o 
-y i 3’ दे न पर 

T आर * ही B 

4 नानक 200५ है. " 7 
तलप्चा 

किए तथा 3 

5. 4thMay, 2001 
e . i 

T B 

7 

AL _ कब पं, था RO AT 34 

U 16...81hMay, 2001 न, 6 s 1., 
LA nra I e 

* -lt_‘ i 

+. «~fortheyear2001-2002. .- 

-y, 

"D,(cp‘artmentto examire its Budget Estimates for 
* ‘the year 2001-2002. 

- The Committee selected Prohibition, Excise &. 
Taxation Department to examine its Budget 
:Estimates for the year 2001-2002 

The Committee considered Power and Finance 
~Departments to examine पाला Budget Estimates 

जाएँ है Thoa 

* The Cormittee selected Power and Finance 
Departments to examine their Budget Estimates 
for the year 2001-2002 ः 

The Committee scrutinised the replies received 
" . from the Heaith Department in respect of 

implementation of recommendations/ 
o पा i i < 7 दी ४ ४ Gbservations raade by the Committee in its 
e e o ) लि 29th Report. 

" 15thMay; 2001 v, 6 " The Committec postponed the oral examination 
of the Commissioner & Secretary to Govt 

दी. करन L de TR “Haryana, Irrigation Department in respect of the 

नर अडनन A #* implementation of observations/recommen- 
et है Liva gL J% o v dations made by the Committee in its 

कै व डिक, .. -7 < L 25thReport. 

नही: 220d May, 2001 नर 7 - :_ The Committee orally examined the 
a, T लीं कीं L L, e + e Commissioner and Secretary to Govt. Haryana, 
कोल cwre. 1.4 = s ¢ . Industries Department in respect of the 

L SETRAT S N, D _ राह, . implementation of observations/recommen- 
- . dations made by the Comimittec in its 

- L ~ __18thReport. ‘s oy 

3" 20mMay, 2601 R * The Committes scrutinized the répliss réceived 
- e काका .+ from the Public Health Department in respect 

दी of the recommendations/observations made by 
B S LG TR v = के फिट Committee inits 28th Report. - b 

न. 4hJne,2000 75 77 The Committeo orally cxamined the 
T ‘Commissioner & Secretary to Govt. Haryana, 

- h & - . ~ lrrigation (Department in -respect .of 
< : s - implementation of observations/recommen- 
T -_ दा L. " dations made by the Committee in its 25th 

' ~c 7+ - Report 

7th June, 2001 _. 6 . The Committee reviewed the yisit of varicus 
- o - .. Irrigation Projects on 5th and 6th June, 2001 in 
L e e - Himachal Pradesh. 
v कद. ik
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12. SthJume,2001 .6 . 

13, .19thJune,2001, .. 8 . 

14. 20thJune, 2001 BT S 

©15. 26th Jume, 2001 रह 

Lo . वध, o i 

16. ऊतक, 2001, . - 6 

7 41 

17, 10 एंड 2001 ८, ८. T L 

-tE = - - 

18, :} 11th July, 2001 o7 

SN पु B 

Rt Al 3 TR 

19. 17thduly, 2001 6" 

20, 25th July, 2001 4 

AL TN 

21 3istuly, 2601 . 6 

उठ ' T I 2 = ' 

22" 2nd August, 2001’ 8 
- 

L} 
ही 

The Committee reviewed its visit to Irrigation 
P1ojects in Himachal Pradesh and Punjab from 
5th to 9th June, 2001 

The Committee serutinized the replies received 
«from the Public Health Department in respect of 
the implementation of observations/ 
recommendations made by the Committee in its 

., - 28thReport. 

Resumption of scrutiny of replies received from 
the Puhlic Health Department . 

"पट Committee partly scrutinized the replies 
received from the Irrigation Department on चिट 
observations/recommendations mdde by-the 

7 7. rier:Committes inits 25th Report. 

The Committee scrutinized the replies received 
from the Panchayat Department in respect of 
the observations/recommendations made by the 
Committee inits 30th Report, -~ 

The Committee scrutinized the replies received 
from the Mines & Geology Department in 
respect of the observations/recommendations 
made by the Committee in its 31st Report. 

‘The Committee scrutinized the remaining 
- - paragraphs of the replies received from फिट 

Irrigation Departiuent एप the observations/ 
recommendations made by the Committee in its 
25thReport. 

The Committee partly scrutinized the Budget 
material received from the Eicise and Taxation 

Department. 

The Committee scrutinised the remaining 
material on Budget material received from the 
Excise & Taxation Department. 

The Committee framed and finalized the 
Questionnaire in respect of the Budget material 
for the year 2001-2002 received from the Excise 
& Taxation Department 

* The Committee scrutinized the replies received 
from Panchayats Department in respect of 
recommendations/cbservations of 30th Report 
of the Committee for फिट year 1997-98, 

N 
- 

- 

R
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23. Tih August, 2001 _ 6 .~ The Commiftee scrutinized the replies réceived 
i - . + -from Mines and Geology Department in 

~ ' m . - respect of recommendations/observations of 
.1 -7 31st Report of फिट Committee for the year 

T * 199899 

24. BthAugust, 2001 *r 6 - .Resumption of scrutiny of the reply received 
- . T from Mines and Geology Department. 

25. l4thAugust, 2001 : 5 “ *ै Thé Committee orally examined the - 
' - - " . representatives of Public Health Department 

- The Commitice POSIpOLTO the oral examination 

e . of the Mines & Geology Department fixed for 
.o ः . 21st August, 2001. 

26. 21581 August, 2001 5 The Committee postponed the oral examination 
S ) : of the representatives of Transport Department 

fixed for 28th August, 2001 and scrutinised the 
PR 1 % + ', replies received from Mines & Geology 

S ५ 1८." i, Departinent in respect of recommendations/ 
. _ " .observations of 31st Report of the Committee 

-t for the year 1998-99, - 

27.. 28thAugust, 2001 ~ . _ 5 _:_. ‘TheCommittee scrutinized the replies received 
व कं Mgl « © - i - omfrom Transport Department in respect of 

.« recommendations/observations made by 
Committee in its 27th Report for the.year 

) 1994-95. 
=" iF o उदय ह 

28, , 3rd September, 2001 =9 . . TheCommittee scrutinized the replies received 
PR S Vo S . 3= from the Transport Departinent in respect of 

implementations/cbservaticns of remaining 
, ) e 6 टन paragraphs of डक repott of Committee for the 
R L L year1994.95 

29:+ 5th September, 2001 8 . . The Committee scrutinized the replies received 
ए हल - पे. ९. -, from the Mines & Geology Departmert in 

- ‘respect of implementation of observations of 
remaining paragraphs.of 31st Report of 

PR *a""fl,'{‘_"i_\_&‘ 'u'l"‘."_"-; 

K 

+ 

r 

ARSI - .. Committee for the year 1998-99, 

30. 11th Septcmber,.ZOOhI . 9 - = - The Committee scrutinized the replies received 
. ' . * * -from Tourism Department in respect of 

» recommendations/observations made by the 
Comimittee in jts 32nd Report for the year 

T T T 199798 

31. 18thSeptember,2001. 2 " Business could not be transacted for want of 
पर, के पह.. गएँ quorum. 

=
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4 

32: 190 September; 2001 

33, 26th September, 2001 
जज 

. 

] 

34. 31d October,2001 ., 

35. 9th October, 2601 

36. 16thOctober, 2001 

37. 23rd October, 2001 

प्र . 

T 

ऋ 30th October, 2001 

39. 20th November, 2001 

40. 27thNovember, 2001 

% Fl 

4 - 

b=
t 

6 

" ‘The Commmittee scrutinizéd the replies received 
" from Health Department in respect of 

recommendations/observations made by the 
Committee in its 29th Report for the year 
1996-97, 

" The Committee scmtlmzed"th'cirep.'h'es received 
from Panchayats Department in respect of 
recommendations/observations made by the 
Committee in its 30th Report for the year 
1997-98. 

o The Committee scrutinized the replies received 
from Panchayats Department in respect of 
recormmendations/observations made by the 
Comrmittee in its 30th Report for the year 
1997-98. 

The Committee orally examined the 
representatives of Panchayat Department. 

The Committee scrutinized the replies received 
from Tourism Department in respect of 

" ‘recommendations/observations made by the 
Coromittee in its 32nd Report for the year 
2000-2001 

The Committee scrutinized the replies received 
from Transport Department in respect of 
recommendations/observations made: by the 
Committee in its 27th Report for the year 

. 199495, 

The Committee scrutinized the replies received 
from Public Health Department in respect of 
recommendations/observations: made by the. 

+« Committee in its 28th Report for the year 

6 

1995-96. 

The Committee scrutinized the replies received 
from Public Health Department in respect of 
recommendations/observations made by the 

Committee in its 28th Report for the year 
1995-96. 

The Committee scrutinized the replies received 
from Transport Department in respect of 
recommendations/observations made by the 
Committee in its 27th Report for the year 
199859, 

D
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4 

4l 4hDecember 200l 6 The Committes sorutiaized कद roplics received 

42. 12thDecember, 2001 

43, 19thDecember, 2001 

1 

44. 20th December; 2001 

45. 27thDecember, 2001 

-
 

' [ 

46. 2nd January, 2002 
! 

L 

47. 9thJanuary, 2002 

48. 15th January, 2002 

49. 22nd January, 2002 

50. 24thJanuary, 2002 - 

8 

3 

6 

The Committee scrutinized the replies received 
from Panchayat Depariment in respect of 
recomunendations/observations made by the 
Committee in its 30th Report for the yeas 
1997-98 

" Resumption of scrutiny of फिट replies received 
fiom Panchayats Department, 

The Committee scrutinized the replies received 
from Tourism Department in respect of 
recommendations/observations made by the 
Committee in its 32nd Report for the year 
2000-2001 ¢ 

The Committee scrutinized the replies received 
from Social Welfare Department in respect of 
recommendations/observations made by the 
Committee in its 23rd Report for the -year 
S o 
1Y, 

The Committee scrutinized the replies received 
from Tourism Department in respect of 
recommendations/observations made by the 

= + Committee in its 32nd Report for फिट year 
"2000-2001. 

The Committee orally -examined the 
representatives of Excise and Taxation 

Department. 

The Commiitee orally examined the 
representatives of Excise and Taxation 
Departmment. 

The Committee orally examined the 

representatives of Excise and Taxation 
Department. 

The Committee reviewed the discussion held 
with the representatives of Excise & Taxation 
Department. 

‘The Commiitee scrutinized the replies received 
from Food & Supplies Department in respect of 
observations/recommmendations made by the 

Committee in its 27th Report for the year 
1994-95,
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51. 25th January, 2002 

52. 5thFebmary; 2002 

53. 12th February, 2002 

5. 19thFebruary, 2002 

९5. 26th February, 2002 _ 

56, SthMoarch 2002 . 

ey 

| कट 
[ kg 

57. 22nd March, 2002 

58. 23rd March, 2002 s 

59. 27thMarch, 2001" 

4 

3 

6 

5 

7 

7. 

6 

v, 

*r 

The Committee scrutinized the replies received 
from: Transport Department in respect of 
recommendations/observations made by the 
Cemmittee in its 27th Report for the year 
"1994-95. 

The Committee scrutinized the replies received 
from Industries Department in respect of 
recommendations/observations made by the 
Committee in its 18th Report for the year 
1985-86. 

The Committee scrutinized the replies received 
from Industries Department in respect of 
recommendations/observations made by the 
Committee in its 18th Report for the year 
1985-86. 

The Committee scrutinized the replies received 
from Tourism Department in respect of 
recommendations/observations made by the 
Commitiee in its 32nd Report for फिट year 
2001-2002, 

The Commitiee drafted and finalized the 33rd 

Report of the Committee लि the year 2001-2002, 

The Committec orally examined फिट 

Representatives of Finance Department along 
with other Departments regarding 
Supplementary Estimates for the year 201-2002 
and finalized its Report on Supplementary 
Estimates. 

The Committee scrutinized the replies received 
from Transport Department in respect of- 

- observations/recommendations made by the 

Committee in its 27th Report for the year 
1994-95, : 

The Committee scrutinized the replies received 
from' the Tourism Department in respect of 
recommendations/observations made by the 
Committee in its 32nd Report for the year 
2000-2001. 

The Committee scrutinized the replies received 
from Food & Supplies Department inrespect of 
recommendations/observations made by the 
Committee in its 27th Report लि the year 
1994-95. 

P 

A 
a
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During the period under Review the Committee on Estimates presented the following 
Keports to the House ' 2 

4~ 8¢  Bywhome Date of Subject 
No. presented presentation 

1. Chairpérson 11-3-2002 Report of the Committee on Estimates 

e on the Supplementary Estimates for the 
year 20012002, . 

2 Chairperson 20-3-2002 33rd Report of the Co__mmitteé on 
o - Estimates for the year 2001-2002 of the 

Excise and Taxation Department. 

- 
Meeting held at places other than Chandigarh. . _ . - - 

St No.  Date of Meeting Place of Meeting 

| L 452001 Haryana Bhawan, New Delhi 
| 2 762001 Manali - 
लि 3 9-6-J__2001 i E'Ihlwara_ ः कि . 

g 4 1962001 New Delhi 
5. 2062001 New Deihi. 

6 . 1072001 ..+ YNewDehi _ * _ 
7 11-72001 . MewDethi - 

g 282000 ' पवन लाए ' ह 

o 782001 Palwal | 
10 882001 Palwal .- . . 

* 11: 392001 * © “NeéwDelhi R 

2. - 19022001 न - "1 pawal - ol 

13, 20-12.3000 Palwal 
4 2412002 Taipur 

~-15. 2232002 ~ -=-- - -Mussoorie - - - 

: -16— B3N - - Mussoprie - -~ 

[ 

A record of proceedings of the meetings of the Committee has been kept in the 
Haryana Vidhan Sabha Secretariat. 

L] तन s Wt 3
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COMMITTEE ON THE WELFARE OF SCHEDULED CASTES, 

SCHEDULED TRIBES AND BACKWARD CLASSES . 

The Committee on the Welfare of Scheduled Castes, Scheduled Tribes and Backward 4 

Classes for the year 2001-2002 was constituted 35 a result of the motion passed by फिट 
Haryana Vidhan Sabha in its sitiing held on 14th March, 2001 authorisitg iie Hon. Speaker 
to nominate the Members of the Committee and also appoint the Chairperson of Commitiee 
Shri Nafe Singh Jundla, M.L.A. was appointed as 2 Chairperson of the Committee by the 
Hon. Speaker on3rd April, 2001 

The names of the Members of the Committee and number एव meetings attended by 
each एव them out of the total number of 55 meetings held during the period under review दाद 
given below — 

Sr.No. -Name ofthe Member | Number of meetings 
attended ) 

Shri Nafe Singh Jundla, Chairperson 

जिया. Sarita Narain, M.L.A. - 

Capt. Ajay Singh, ML A, 

Shri Jitender Singh, MLL.A. . 

Shri Deena Ram, M.LA. 

Shri Balwant Singh Sadhaura, M.L.A 

Shri Ram Kishan Fauji, M.L.A 

Smt. Vidya Devi Beniwal, M.L.A. 
Shri Jagjit Singh, M.L.A 

**10,  ShriRambir Singh, M.L.A. 31 5 

* 
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* Shri Jitender Singh, M.L.A. resigned from the Membership of the Committee with 
effect from 24th April, 2001 (afternoon) 

** Shri Rambir Singh, M.L.A. was nominated Member of the Committee with effect 
SJrom 24th April, 2001 (afternoon) 

Meetings held on and Business transacted 

The details showing the dates of meetings, the number of Members present and 
business transacted at each meeting are given below — 

Sr. Date of Meeting Nummber Business Transacted 
Na., of ' 

Member - - 
Present 

1 2 3 4 1 2 3 s . 

1. 17thApril, 2001 T4 The Committee passed two Condolence 
Resolutions on the sad demise ' 

Chaudbary Devi Lal a member of Rajya Sabha 
- Yoo and former Deputy Prime Minister and Chief 

Minister of Haryana and on the sad demise of 
Smt. Phoolwati Devi, revered mother of Hon. 

Speaker, Shri Satbir Singh Kadian. 

i
 

<
M
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1 2 3 4 

=)
 जी 2 24thApril, 2001 (D) Selection of Departments/Corpozations 

k- - ' for examination. 

(i) Decided to undertake siudy tour to the 

T ) ‘ ‘ States of Himachal Pradesh from 22nd 
दि May to 27th May, 2001. 

3. 1stMay, 2001 8 () The Committee partly scrutinized the 

oo ‘ material received from the Commissioner 
' and Secretary to Government, Haryana, 

L Industries Department regarding general 
P . warking of the Industries Department, 

" @) Confirmation एव proceedings. 

4. 8th May, 2001 7 The Committee partly scrutinized the material 
- 

- ST received from the Commissioner and Secretary 
to Governmert, Haryana, Industries Department 

. regarding general working of the Industries 
W = T ' Department, Haryana. 

5. 15thMay,2001 . © ¢* 9 . The Committee partly scrutinized the material 
१ ' received from the Commissioner and Secretary 

) to Government, Haryana, Industries Department 
- regarding general working of the Industries 

) ] * Department, Haryana. . 

6. 22ad May, 2001 8 (@ Consideration एव papers placed before the 

e _ (@) Decided to hold meeting at Haridwar and 
Nainital on 7th and 9th June, 2001. 

(i) The Committee partly scrutinized the 
material! received fram the Financial अपन % o 2 1 TN 

i
 

Commissioner and Secretary to 

! Government, Haryana, Labour 
T Department regarding general working 

) . ofthe Labour Department, Haryana. 

Ry 7. 23rdMay; 2001 7 The Committee partly scrutinized the material 
= दी received from the Financial Commissioner and 

- Secretary to Government, Haryava, Labour 
Department regarding general working of the 

) Labour Department, Haryana. R - 

8 29thMay, 2001 9 . () Consideration of papers placed before the 
' . Commiittee. 

v



4 

9. S5thJune, 2001 | 7 

10. ~ 19th June, 2001 9 

11. 20thJune, 2001 8 

v i 

12. 26th June, 2001 . 9 

13. 3rdluly2000 0 8 
[ 

(i) The Comumittee partly scrutinized the 
material received from the Financial 
Commissioner and Secretary to 
Government, Haryana, Labour 

Department regarding general working 
of the Labour Department, Haryana. 

(i) Decided to cancel meeting fixed for 
Haridwar and Nainital. 

The Committee partly scrutinized the material 
received from the Financial Commissioner and 
Secretary to Government, Haryana, Labour 

Department regarding general working of the 
Labour Department, Haryana . 

(i) Consideration of papers placed before फिट 

(i) The Committee partly scrutinized the 
material received from the Financial 
Commissioner and Secretary to 
Government, Haryana, Labour 

Department regarding general working 
of the Labour Department, Haryana. 

The Committes partly scrutinized the material 
¢ received from the Financiai Commissioner and 

¢ १7. Secretary to Government, Haryana, Labour 

Department regarding general working of the 
Labour Department 

(1} छान examination of the representative of 
Irrigation Pepartment in respect of non- 
supply of the material regarding the 
general working of the Irrigation 

.. Department. 

(i) The Committee scrutinized the material 
s received from the Commissioner and 

. Secretary to Government, Haryana, 
- Industries Department regarding general 

working of the Industries Department. 

" " (@) Oralexamination of the Conmissicner and 
- Secretary to Govt., Haryana, Transport 

" Department, in respect of nen-supply of 
the material regarding implementation of 

Q.
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R T - s o .. 4 
o1 recommendations/observations as 

' contained in 25th report of the Committee 
. " concerning the Transport Department. 

(i) The Committee scrutinized फिट material 
) received from the Commissioner and 

_ ] _ . Secretary to Government, Haryana, 
Industries Department regarding general 
working of the Industries Department. कि 2 v 

4. .10tk July, 2001 8 (© Consideration of papers placed before 
- e the Commmittee. 

(i} Oral examination of the Financial 
Commissioner and Secretary to 
Government, Haryana, Cooperation 
Department in respect of non-supply of 

' the material regarding implementation of 
recommendations/observations as 
contained in 25th report concerning 

<" Haryana State Apex Bank Ltd. Haryana 
+  State Cooperative and Agriculture 

Development Bank Ltd. and Haryana 
Dairy Development, Cooperative, 
Federation. 

2k 

(i) The Committee partly scrutinized the 
material received from the Financial 

रह Commissioner and Secretary to 
& et ** Government, Haryana, Environment 

" Department regarding general working 
N of the Haryana State Pollution Control 

15. 17th पाएं, 3001 A () Consideration of the papers placed 
v before the Committee. 

s १, (i) Oral Examination of the representatives 
LT . of the Education Department, Haryana in 

s respect of non-supply of material 

oo - u regarding implementation एव observations 
. । * २ 85 contained in 25th Report of the 

नर ! Committee concerning the Haryana 

Education Department. 

16. 25th July, 2001 * 8" () Consideration of the papers placed before 
bR T the Committee.
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. 4 

17. 30th July, 2001 

+ 0 + 

18. 70 August, 2001 6 

)
 

b 

(i) 

(i) 

The Committee scrutinized the material 
received fromthe Financial Commissioner 
and Secretary to Government, Haryana, 
Transport Department in respect of 
implementation of recommendations/ 
observations as contained in 25th Report 
of the Committee concerning the 
Transport Department. 

Consideration of the papers placed before 
the Conmnittee 

The Commitice partly scrutinized the 
material received from the Financial 

Commissioner and Secrctary to 

Government, Haryana, Cooperation 
Department in respect of implementation 
of recommendations/observations 85 

. SN (. Ay राग 
एएपा शा उप उप कलुनल t ofthe Comuniitce 

concerning the Haryana State Cooperative . 
Supply & Marketing Federation Ltd. 

Decided to hold meeting at Haridwar and 
Nainital. 

The Committee partly scrutinized the matetrial 
received from the Firancial Commissioner and 
Secretary to Govermment, Haryana, Cooperation 

. Department in respect of implementation of 
recommendations/observations as contained in 

, 25th Report of the Committee concerning the 
Haryana State Cooperative Supply & Marketing 

Federation Ltd. 

{iy Consideration of the papers placed before 

the Committee 

(i) The Committec partly scrutinized the 

(i) 

material received from the Financial 
Commissioner and Secretary to 

Government, Haryana, Cooperation 

Department in respect of implementation 
of recommendations/observations as 
contained in the 25th Report of the 
Cornmittee concerning the Haryana State 
Cooperative Supply & Marketing 
Federation Ltd. 

The Commitiee rescheduled the tour 

programme for Haridwar and Nainital. 

=1 
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20. 21st August, 2001 6 The Comimittee partly scrutinized घाट material 
_ received from the Financial Commissioner and 

' . Secretary to Government, Haryana, Power 

| Department in respect of implementation of 
recommendations/observations as contained in 
25th Report of the Committee concerning the 

.« +  Haryana State Electricity Board (HVPN/ 
' .. " GENOO) 

21. 28th August, 2001 Y + () Consideration of the papers placed before 

-t et (i) The Committee partly scrutinized the 
material received from the Financial 
Commissioner and Secretary to 

. Govemment, Haryana, Power Department 
o in respect of implementation of 

recommendations/observations  as 
contained in 25th Report of the Committee 

. ’ concerning the Haryana State Electricity 
’ S Board (HVPN/GENCO). 

(i) Confirmation of proceedings. 

272, ' 4th September, 2001 9- () Resumption of the scrutiny of the 
L : material received from the Financial 

Commissioner and Secretary to 

* Government, Haryana, Power 

Department, inrespect of implementation 
of recommendations/observations as 
contained in 25th Report of the Committee 
concerning the Haryana State Electricity 

Board (HVPN/GENCO). 

(i) The Commitiee decided to postpone the 

: tour programine of Haridwar and Nainital. 

23, 11th September,2001. 8 . The Committee partly scrutinized the material 
' ' received from the Financial Commissioner and 

Secretary to Government, Haryana, Education 

Départment ता respect of implementation of - 
recommendaticns/observations as contained in 
25th Report of the Committee concerning the 
Education Department. 

24. 18th September, 2001 8 () Consideration of the papers placed before 

the Committee.



43 

1 2 e 3 .4 

(i) The Committee scrutinized the'material 
received fromthe Financial Commissioner 
and Secretary to Government, Haryana, 

Educatiop. Department in respect of 

A implementation of recommendations/ 
! ‘ observations as contained in 25th Report 

ह लि _....ए the Committee concerning the 
“  Education Department. 

25. 25th September,2001 6. (i) Consideration of the paper placed before 
the Commitiee. 

- पं) The Committee scrutinized of the material 
. received from the Financial Commissioner 

. and Secretary to Government, Haryana, 
4 : Industrial Training and Vocational 

Education Department in respect of 
implementation of recommendations/ 

. . observations as contzined in the 25th 
Report of the Corumittee concerning the 

४. , . Industrial Training and Vocational 
it Education Depariment. 

26. 3rd October, 2001 '8 The Committee scrutinized the material received 
from the Financial Commissioner and Secretary 
to Government, Haryana, Industrial Training 
and Vocational Education Deparimeni प्राय respect 
of implementation of recommendations/ 
observations as contained in 25th Report of the 
Committee concerning the Iadustrial Training 
and Vocational Education Depariment. 

27. 4th Cetober, 2001 7 Oral examination of Resident Commissioner, 

to. Haryapa Bhawan, New Delhi regarding non- 
availability of acconmiodation to the Commiittee. 

28. 5th October, 2001 . 7 The Commitiee scrubinized फिट material received 

from the Firancial Corrmissioner and Secretary 
. to Government, Haryana, Cooperation 

" Department in respect of implementation of 
recommendations/observations as contained in 

. * 25th Report of the Committee concemning फिट 
' - Haryana State CooperativeApex Bank Ltd,, 

ल् Haryana State Cooperative Land Development 
Bank Itd., and Haryana Dairy Development 

Cooperative Federation Ltd 

29. 9th Qctober,2001 = . 7 () Consideration of paper placed before the 
Com ]l]] |tt E ety - 

A 

-
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1 2 3 4 
डा e . ' (i) The Committee partly scrutimized the 

” है : material received from the Financial 
Commissioner and Secretiry to 

. न Govemment, Haryana, Home Department, , 
T 3 in respect of implementation of 

. ' recommendations/observations 85 
ही - contained in 25th Report of the Connittee 

' o concerning the Police Department. 

-
7
 

Ty - 

++ 30. 160. October,; 2001 '~ 8 . The Committee scrutinized the material 
. T received from the Commissionerand Secretary 

. .. (0 Govemm_en’t, Haryana, . Environment 
Department, regarding the general working of 
'Haryana State Pollution Control Board. Ny 

3/ . ) . . 31 23rd October, 2001 8 () Consideration of papers placed before 
. - ¢ the Committee. 

(i) The Committee scrutinized the material 
received from the Commissioner and 

S-_ . ’ Secretary to Government, Haryana, 
Environment Department, regarding the 
general working of Haryana State 

- " 4+ - Pollution Control Board. 

32. 30th October, 2001 T The Committee resumed the scrutiny of the 
' material received from the Cominissioner and 

i Secretary to Government, Haryana, 

Environment, department regarding the general 
working of Haryana State Pollution Contol 

oard. 

33. 7th November, 2001 4 The Committce resumed the scrutiny of the 
material received from the Commissioner and 
Secretary to Government, Haryana, 

. Environment Department, regarding the general 
working of Haryana State Pollution Control 
Board, 

M. 15thNovember, 2001 6 The Committee partly scrutinised the material 
< received from the Commissioner and Secretary 

8 to Government, Haryana, Environment 
i :Department, regarding the general working of 

Haryana State Pollution Control Board, 

१
 

[ | 

35. 20thNovember, 2001 7 () Consideration of papers placed before 
the Comnuittee.
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(i) The Committee partly scrutinized the - 
material received fromthe Commissioner 

and Secretary to Government, Haryana, 

] Environment Department, regarding the 
- : . general working of Haryana State 

1, Pollution Control Board. 

(i) The Commiitee decided to undertake 
study tour to the States of Orissa, Andhra 

«  Pradesh and Goa w.e.f. 22nd December, 

. . 2001 to4th January, 2002, 

36; 27th November,2001 8 ' - (i) Consideration of the papers placed 
' y . before फिट Committee. 

(i) Oral examination of the Commissioner and 

o o Secretary to Government, Haryana, Urban 
. Development Department उप respect of 

- non-supply of material regarding 

< कि implementation of recommendations/ 
. «नर ४ observations 85 contained in 25th report 

Y वर न S of the Committee concerning Local Bodies ?_ 
oo ' B Department. 

37. 4th Decemwher,2001. , 9. .  The Committee partly scrutinised the material 
received from the Commissioner and Secretary 

. - - " to. Government, Haryana; Industries 
v - * L PR Department, regarding general working of 

B " ~ Industries Departtnent, Haryana. 

'38. "11th December, 2001 8. . " (@ Consideration of papers placed before - 
the Commiitee. - 

P 

(i) The Committee partly scrutinised the 
o~ 7" materialreceived from the Commissioner 

A ' "7 s . gnd Secretary to Government, Haryana, 
Industries Department, regarding general 
working of Industries Department 

-t t Haryana 

39, 188 December, 2001 7 The Committee partly scrutinised the material 
: received from the Commissioner and Secretary ं 

to. Government, Haryana, Industries ’ 

‘ - Department, regarding general working of - 

Industries Department, Haryana 

40, 24th December, 2001~ 38 RN () Co-ns'iderafion of paper placed before the 

Conmittee. ¢ 

=
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. . * (i) Oral examination of the Financi: 
Commissioner. and Secrectary | 

. . . : Government, Haryana, Home Departine: 

in respect of implementation ¢ 

. - recommendations/observations 2 

' v contained in 25th report of the Conumitt 
' दी P : concerning the Police Department. 

41, 2nd Jamuary, 2002 .~ 9 . ; () The Committee scrutinised the materi; 
- A received from the Commissioner an 

- Secretary to Government, Haryan: 
. - Tourism Department, regarding th 

- ’ SO general working of Haryana Tourisi 
) Corporation. 

e, - i - (i) The Committee decided to postpone i 
क' tour to Orissa, Andhra Pradesh and Go: 

42, 8th January, 2002 0 () Consideration of paper placed before पी 

. s i परी Committee 

) * ' . " . (i) Oral examination of the Financi: 

- Commissioner and Secretaty t 

Government, Haryana, Cooperatio 
Department in respect of inplementatio 

- of recommendations/observations 2 
* ४. छह comiained in 25th report of the Committe 

. SR concerning the Haryana State Co 
' ¥ s उन operative Apex Bank limited and th 
- . "Haryana State Co-operative Lan 

T अ . Development Bank Limited. 

था
 

बैठे, 9th January, 2002 9 . (D Oral examination of the Commissions 
' and Secretary 10 Governméat, Haryamn: 

« i ‘Urban Development Department i 
oo " respect of implementation ¢ 

ह recommendations/observations 2 
contained in 25th report of the Committe 

- . ’ - - concerning Local“Bodies Department 

(i) Oral examination of फिट Commission 
and Secretary to Government, Haryan: 

: 7 Education Department in respect ¢ 
implementation of recommendation: 

observations as contained in 25th repo 
of the Committec concerning th 

e Education Department.



52 

1 2 4 

W, 158 क्यू 2002 7 . ,_ () Oral cxamination of कब Finamoial 
ot yT i 

Lo 

5. 16th January, 2002 

[} 

T 231d January, 2002 

- 

6 22nd] anuary, 2002. 

R — 
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Oral examination of the Financial 
Commissioner and Secretary to 
Government, Haryana, Industrial Training 
and Vocational Education Department in 
respect of implementation of 
recommendations/observations as 
contained in 25th report of the Commiittee 
conceming पीट Indusirial Training and 
Vocational Education Department. 

Oral examination of the Commissioner 
and Secretary to Government, Haryana, 

Transport Department in respect of 
impiementation एव recommendations/ 
abservations as contained in 25th report 
of the Committee concerning the 
Transport Department. 

Oral examination of the Special Secretary 
to Government, Haryana, Revenue 
Department, with regard to non-supply of 
information concerning the examination 
of Deputy Commissioner. 

Confirmation of proceedings. 

Oral examination of the Financial 
Commissioner and Secretary to 
Government, Haryana, Cooperation 

Department in respect of implementation 
of recommendations/observations as 
contained in 25th report of the Comumittee 
concerning  the Haryana Dairy 
Development Co-operative Federation, 
and the Haryana State Cooperative 
Supply and Marketing Federation. 

Decided to postpone its meetings of 
Manali, 

Consideration of paper placed before the 
Committee. 

The Commitiee scrutinised the material 
received fromthe Financial Commissioner 
and Secretary to Government, Haryana, 
PWD (B&R) Department in respect of 
implementation of recommendations/ 
observations as contained in 25th report 
of the Committee concerning the PW 
(B&R) Department, 

A
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~ 4% "290 Jamuary, 2002 
. . 

जि i 

49, 5th February, 2002 

50. 12th February, 2002. 
A- 

"51.  19th February, 2002 

-
 

श्
र 

7 

7 

® 

(1) 

Consideration of paper placed before the 
Committee. 

The Committee scrutinised the material 
received from the Financial Cornmissioner - 
and Secretary to Government, Haryana, 
PW (B&R) Department in tespect of 
implementation of recommendations/ 
observations as contained in 25th report 

of the Committee concerning the PW 
(B&R) Department. 

The Committee partly scrutinised the material 
received from the Commigsioner and Secretary 
to Government, Haryana, Town and Country 
Planning Department, Haryana concerning 
HUDA in respect of implementation of 
recommendations/observations as contained in 
25th report of the Commiites concerning the 
HUDA. 

0 
जी 

(i) 

(6 

Consideration of papers placed before 
the Committee 

The Committee scrutinised the material 
received from the Commissioner and 
Secretary to Government, Haryana, Town 
and Country Plauning Department, 
Haryana concerning HUDA in respect of 
implementation of recommendations/ 
cbservations as contained in 25th report 
of the Committee conceming the HUDA. 

The Cormittee scrutinised the material 
received from the Financial Commussioner 
and Secretary to Government, Haryana, 
Welfare of Scheduled Castes, Scheduled 

Tribes Department in respect of 
implementation of recommendations/ 
observation as contained in 25th report 

of फिट Commitiee {General Reconmmen- 
dation) concerning the Welfare of 
Scheduled Castes and Backward Classes 
Department. 

The Commitiee partly scrutinised the 
material received from the Financial 
Commissioner and Secretary to 
Government, Haryana, Welfare of
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. Scheduled Castes, Scheduled Tribes 
Department in respcet of Welfare 
schemes being run for the uplifirdent of 
Scheduled Castes and Backward 

B 

Classes in Haryana State, 

52. 26th February,2002. 9 () The Committee partly scrutinised the 
) material received from the Financial 

. - ] N Commissioner and Secretary to 
Government, Haryana, Welfare, of 
Scheduled Castes, Scheduled Tribes 
Department in r1espect of Welfare 
schemes being run for the uplifiment of 
Scheduled Castes and Backward Classes 

- ., था Haryana State. 

(i) Consideration of papers placed before the 
- Committee. 

(i) The Committee drafted and finalized 

A 

i + 26th report of the Committee for the year . 
2001-2002. 

{iv) Confirmation of proceedings. 
53. 25th March, 2002 | है , The Cormittee partly scrutimsed the material 

. received from the Commissioner and Secretary 
to Government, Haryana, Forest Department 

regarding the general working of Forest 
‘ , Department, Haryana. 

54, 27th-March, 2002 - 8, The Committee partly scrutinised the material 
. received from the Commissioner and Secretary 

) to Government, Haryana, Forest Department 

regarding the general working of Forest 
~ Department, Haryana. 

ऊ5. 29th March, 2002 "8 The Committee scrutinised the material received 
. from the Commissioner and Secretary to 

Government, Haryana, Forest Department 

regarding the general working of Forest 
Department, Haryana. 

¥ 

[ 

L] 

- 
- 4 

Report Presented व ) 

. The Committee presented the Twenty Sixth Report of the Committee for the year 
2001-2002 to the House on 18th March, 2002, 

Proceedings 

A record of the procéedings of the Cormmittee has b.een kept in the Haryana Vidhan 
Sabha Secretariat. 

) 
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COMMITTEE ON GOVERNMENT ASSURANCES ' 
The Committee on Government Assurances for फिट year 2001-2002 consisting o; 

nine Members and three Special Invitees was nominated by the Speaker Haryana Vidhar 
Sabha on 3rd April, 2001 vide notification No. CB/A-1/2001-2002/22 dated 3rd April, 2001 

* ' Shri Mange Ram Gupta, M.L.A. member of the Committee was appointed as 
Chairperson of the Committee 

The Committee held 53 meetings diun"ng the period under review. 

The pame of the members and number of meetings attended by each of them are 
shown in the following table :— 

Sr.No. Nameofthe Members -~ ' Number of meetings 
' S PR attended 

71 “ShriMangeRamGupa & Rim Gupta 53 
2. Shri Ramesh Kumar Khatak 5 

3. 'Shri ShadiLal Batra . L 2’ 
"4 TejvirSingh 7 
5. ShriJarnail Singh . 3 

6.  Shrilila Krishan r 1 " 

7. DrSitaRam - 38 
8  ShriTasbir SinghMallonr = 4 

9., ShriLilaRam Gujar- - तर मै - 
* ~  iSpeeial Invitees. i 

< 10. " ShriZakirHussain -~ -- * 37 
11.  Shri RamPhal Kimdu ¢ 10 : 
12. ShriRambirSigh - - - 48 - 

Meetings held आएं Business Transacied ' 

The' details showing the dates of meetings held, फिट number of Members present 
and business transacted at each’ meeting are given below ना 

Sr.  Date of Meetings - Numberof - ;. Business Transacted 
No. Members 

Including 
L1 ) Special 

S . Invitees 
दी Present - 

1 2 .0 .3 ' 4 
L 1ith-April, 2001 . 6 The. Committee passed two Condolence 

Resclutions on the sad demise of 

. . *. Chaudhary Devi Lal, former Deputy Prime 
. - . - . Ministerand former Chief Minister, Haryana and 

on the sad demise of Smi. Phoolwati Devi, 

mother of Shri Satbir Singh Kadain, Hon’ble 
Speaker, Haryana Vidhan Sabha.
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1 2 - -4 

|.2".‘\ 

10. 

I1. 

12. 

हक 2001 

24th April, 2001 

कह - 

30th April, 2001 

_9th May, 2001 

16th May, 2001 
A 

23rd May, 2001 

29th May, 2001 

5th June, 2001 

20th June, 2001 

27th June, 2001 

3rd July, 2001 

10 

8 

10 

Scrutiny.of the replies received from the Power 
Department in regard to the implementation of 
the outstanding assurances as contained in its 
31stReport, ~ 

Scrutiny of the replies received from the Power 
Department in regard to the implementation of 
the outstanding assurances as contained in its 
31stReport. 

Scrutiny of the replies received from the various 
Government Departments in regard to the 
“iraplementation of the outstanding.assurances 

as contained in its 31st Report. 

Scrutiny of the replies received from the various 
Government Departments in regard to the 

. implementation of the outstanding assurances 
as contained in its 31st Report. - 

Scrutiny of assurances given by the Minister 
on the floor of the House during the Session 

held in the Septernber, 2000. 
Scrutiny of the replies received from the P.W. 
(B&R) Department in regard to the 
implementation of the outstanding assurances 

_as contained in jts 31st Report. , 

The Committee Postponed the Oral examination 
of the representatives of P.W. (B&R) 
Department. 

Scrutiny of the replies received from the Urban 
Development Department in regard to the 
implementation of the outstanding assurances 
as contained in its 31st Report. 

The Committee orally examined the 
representatives of PW. (B&R) Department in 

regard to the implementation of the outstanding 
assurances as contained in its 31st Report. 

Scrutiny of the replies received from the Public 
Works (B&R) Departmment int regard to the 
implementation of the outstariding assurances 
as contained in its 31st Report. 

Scrutiny’ of the replies received from the 
Technical Education Departinent in repard to 
the implementation of the outstanding 
assurances as contained in its 31st Report. 

S
R
 D
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14. 

15, 

i6. 

17. 

18. 

19, 

21. 

Sth Fuly, 2001 
{Mussorie). 

जे 'ा 

कह न न 
= 

6th July, 2001 

(Mussorie). 

11th July, 2001 

17th July, 2001 

25th July, 2001 

- 

31st July, 2001 

7th August, 2001 

14th August, 2001 

1 

21st August, 2001 

28th August, 2001 

R 

r 

' 
? 

9 

Scrutiny एव replies received from the various 
‘Government Departments in regard to the 

"+ implementation of the outstanding assurances 
- + 4s contained in its 3 1st Report 

Scrutiny of replies received from the various 
. Government Departments in regard to the 

implementation of the outstanding assurances 
as contained in its 31st Report. 

Scrutiny of the replies received from the various 
Government Departments in regard to the 
implementation of the outstanding assurances 
as contained in its 31st Report 

_ Scrutiny of the replies received from फिट Labour 
and Revenue Department in regard to the 
implementation of the outstanding assurances 

as contained in its 31st Report 

Scrutiny of the replies received from the P.W. 
{B&R) Departinents in regard to the 
implementation of the outstanding assurances 

85 contained in its 31st Report. 

" Scrutiny of फिट replies received from the P.W. 
. -{(B&R) Department in.regard to the 
simplementation of the outstanding assurances 

;a8 contained in its 31st Report, 

* (§)"Scrutiny of the replies received from the 
P.W. (B&R) Department in regard to फिट 
implementation of the outstanding 

न assurances as contained in its 315, Report 

7 

7 

(i) Confirmation एव proceedings 

Scrutiny of the replies received from the P.W.- 
(B&R) Department in regard to the 
implementation of the outstanding assurances 
as contained in its 31st Repoit. 

Scrutiny of replies received from the various' 

Government Departments in regard to the 
implementation of the outstanding assurances 
85 contained in its 31st Report. 

Scrutiny of replies received from the various' 
Government Departments in regard to the 

_. implerhentation of the outstanding assurances 
as contained in its 31st Report.
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23, SthSeptember, 2001 . 7 

24. 12th September, 2001 

- 

25. 19th September, 2001 

2. 27ih September, 2001 

27. 3rd October, 2001 

28. 5thOctober, 2002 
. (SBalasar, Rajasthan} 

29. T7th October, 2001 

(Mount Abu, 
Rajasthan) 

30... 10th October, 2001 

31. 16th October; 2001 

32. 22nd October, 2001 

r 

6 

6 

7 

1 

9 

9 

Scrufiny of replies received from the various 
Government Departments in regard to the — 
implementation of the outstanding assurances 
as contained in its 315 Report, 

Scrutiny of the replies received from the 

Environment Department in régard to the 
implementation of the outstanding assurances 
as contained in its 3]st Report. 

Scrutiny of replies received from the various 
Government Departments in regard to the 
implementation of the outstanding assurances 
as contained in its 3151 Report. 

S¢rutiny of the replies received from the Public 
Health Department in regard to the 
implementation of the cutstanding assurances 
as contained in its 31st Report. 

(B&R) Department in regard to the 
Jmplementation of the outstanding assurances 
as contained in its 31st Report 

Scrutiny of the replies received from the PW, 
(B&R) Department in regard to the 
implementation of the outstanding assurances 
as contained in its 31st Report. 

‘Scrutiny of the replies received from the P.W. 
(B&R)- Department in regard to the 
implementation of the outstanding assurances 
as contained in its 31st Report. 

.Scrutiny of the replies received from the PW. - 

- 

Scrutiny of the replies received fromthe Public - 
‘Health Department in regard to the 
implementation of फिट outstanding assurances 
as contained in its 31st Report. 

Scrutiny of the replies received from the Public 
Health Department in regard to the 
Implementation of the outstanding assurances 
as contained in its 31st Report 

Scrutiny of the replies received from the Public’ - 
Health .Department in regard to the 
implementation of the outstanding assurances 
as contained in its 31st Report. 

T 
4 
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33. 

34, 

3s. 

37 

38. 

39, 

41. 

42, 

' 1stJanuary,2002 =~ है 

30th October, 2001 10 
जन ऊ 

I - 

21stNovember, 2001~ 9 

Y 

27th November, 2001 9 

3 

28th November, 2001 8 

SthDecerber; 2001 10 

12thDecember, 2001 7 

Vi 

इन ८. जद 

1, गज .o 

19thDecernber. 2001~ 5 "o 

24th December, 2001 g 

R 

8th January, 2602 -~ 7 

] 

Scrutiny of the replies received from the P.W. 

(B&R) Department in regard to the 
implsmentation of the outstanding assurances 
as contained in its 31st Report. 

Scutiny of replies received from the P.W. 
(B&R) Decpartment in regard to the 
implementation of the outstanding assurances 
as contained in एड 31st Repor, 

Scrutiny of replies received from the varivus 
Govemment Departments in regard to the 
implenentation of the outstanding assurances 
as cortained in its 315 Report. 

’I‘he- Committee discussed the matter of Common 

- intersst with the sister Cormmnittee of Tamil Nadu 

Legilative Assémbly, 
’, R 

Scruiny of replies received from the Irrigation 
Depatment in regard to the implementation of 
the aitstanding assurances as contained in its 
31stleport. 

Scrutny of replies received from the Power 
Department in regard to the implementation of 
the outstanding assurances as contained in its 

* " 3istReport. ; 
P 

Scutiny of replies received from the various 
Gevernment Departments in regard to the 

-+ *  inplementation of the outstanding assurances 

+ ~ascontained in its 31st Report. 

Scrutiny of the replies received from the Power 
. Deparment in regard to the implementation of 

the_oustanding assurances as contained in its 
31stReport. 

(D Scrutiny of replies received from the 
various Government Departments उप 

regard to the implementation of फिट 
oulstanding assurances as contained in 
its 31st Report. 

(i) Coufirnation of proceedings. 

Scrutiny of the replies received from the 
Agriculture Departments in regard to the 
implementation of the outstanding assurances 
as contained in its 31st Report.
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43.  15th January, 2002 6 " The Committee Postponed the oral examnination 
- ‘ of the representatives of Agriculture 

- Department. 
.- k N 

44. 22nd Januvary, 2002 8 The Committee orally examined ,the 
représentatives of Agriculture Department in 
regard to the implementation of the outstanding 
assurances as contained in its 31st Report. 

45. 20thJanvary, 2002 .8 S"cru_tm'y of assurances given by the Ministers 
.z ~on the floor of the House during the session 

keld in the month एव March, 2001. 

e 

46. S5thFebruary, 2002 g S{:m_'“'tmy of assurances -gi‘vcn by the Ministers _ 
3. — ’ on the floor of the House during the session 
g - held in the month of March, 2001 

47. 12th February, 2002 6 Scrutiny of assurances given by the Ministers, 
: ' on the floor of the House during the session 

- T - . held in the month एव March, 2001 

48. 19th February, 2002 4 No business was transacted for want of 

L. Vi . Qquorum. < : T 

49, 2‘6_1‘111Ftalal'u"irj.r_",,_"r 2002 हक हि , ष् Scrutiny of assurances given by the 

Ministers on the floor of the House 

during the session held in the month of 
P . «* Marchand June 2001. '~ 

o (i) The Committee drafted and finalized its 
wr2 ' <+ + 32nd Report. 

50. 25thMarch, 2002 ‘10 Scrutiny of the replies recéived from the 
Irrigation Department in regard to the 
implementation of the outstanding assurances 

as contained in its 32nd Report. 

il.  26thMarch, 2002 8 Scrutiny ए फिट replies received from the Animal 
. (Nainital, Uttranchal) . Husbandry Department in regard to the 

implementation of the outstanding assurances 
contained in its 32nd Report. 

i2.  28thMarch, 2002 8. ’ Sl-crutm'y of the replies received from फिट Animal 
(Pithoragarh, Husbandry Department in regard to the 

" Uttranchal) - implementation of the outstanding assurances 
. = as contained in its 32nd Report. 

L
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53, 30thMarch, 2002 * "+ 8 ' Scrutiny 'of the replies received from the 

(Haiyana Bhawan, =~ °° Revenue Department in regard to’the 
" NewDethi) i implementation of the outstanding assurances प्र के 4 

oo N रद ' रे ogsl  र 85 contained in its 32nd Report 

: पड Details of the theetings Lield at placés other then Chandigarh aré as inder :— 

Sr. v g o aun , . रह 7 ४ 

"९ 1; “कल 6th Suly 2003 ' 7. Mussorie (Utiarasichal) , , 

"27 SMmOctober;2001° "7 7" Salasif(Rajasthan) T T T, 

_ _3._ T7thOctober,2001" _ _ __._ . ___. Mount Abu (Rajastkan)_ _ 

4. 26thMarch, 2002 , Nainital (Ufiranchal) 

5. 28thMarch, 2002 Pithoragarh (Uttaranchal) < 

6 30thMarch, 2002 Haryana Bhawan New Dethim 

. .t हट हद 4 . 

Report presented : किन T 

The Committee presented its 32nd Report for the year 2001-2002 to'the House on 
18th March, 2002 - हे - o 

‘Proceedings ;L R ,. बह, रे. पथ 

A record of proceedings meetings of the Committee has been kept in the Haryana 

Vidhan Sabha Secretariat . 
e 

. N P को कि ! N री 
B r 

. A 0w v 

न रे 

! L . उन u 1] 

o - 

F \ ' W का - . [ 

LIS 1 

i 
- - 

- - - - नल. नजर —— - - 

L 1 4 r 

s . . s हि
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COMMITTEE ON SUBORDINATE LEGISLATION 

The Committee, consisting of 8 members of the Haryana Vidhan Sabha (including 
the Advocate General) and two Special Invitees was nominated by the Hon’ble Speaker on जे 
the 3rd April, 2001 and was notified in the official Gazette vide Notification No, HVS-LA - 
(Sub-Leg)-1/2001-2002/26, dated the 3rd April, 2001. A Special Invitee was also nominated 
vide notification No. HVS-LA (Sub-Leg)-1/2001-02, dated the 15 March, 2002,  _ .. 

Vaid Kapoor Chand was,appointed as फिट Chairperson of the Committee by the 
Honble Speaker. 

The Committee held 50 meetings during the period under Review. . 

The names of Members/Special Invitees and number of meetings attended by each 
of thern are shown in the following table :— 

Sr.No. Name ofthe Mémbers Number of meetings’ 
कि - . ., Jattended ,,... ,. 

1. Vaid Kapoor Chand . . . बम ] 

2. ShriKanwar Pal ) - A  * 
3 RaoDharamPal, . 15 .- 

4 Shr'_i_B_hlm' Sain Mehta . . s 

.. 5... ShriRanbir Singh Mandola _ 0 T __ 
6. Shri Bishan Lal Saini 47 - 

7. ShriNishan Singh 2 iy ‘ 
-~ &  Advocate General ५.) S . गम . 

Special Invitees o sy 

9. Shri Bhagwan Sahai Rawat 40 

10.  ShriDan Singh 3% 

M. ShriMalik Chand Gambhir , , , . . - . 

Rules Scrutinised - o 
The Committee scrutinised the Haryana Canal and Drainage Rules, 1976 framed 

under the Haryana Cnal and Drainage Act, 1974 

Mectings Iteld and Business transacted 

The dates of the meetings, the number of Members and the Business Transacted at 
. each meeting are given below :— 

St Date of Meeting Number of Business Transacted : A 
No. Members - ' 2 

present 

1 2 3 4 

1. I1thApril, 2001 5 1. Passing of Cond_olen-ce Resolution on the 
sad dernise of Ch. Devi Lal, Member of 

Parliament and former Deputy Prime 
Minister of India.



63 

4 : L 1 2 v 3 

}:.' I ' i 

. N 1, (2९ ” 

2. 18th April, 2001 9 
s (NewDelhi) L 

1 24thApil, 2001 । पी ,+ 

4. 30thApril, 2001 V5 s 

> , 5. 9thMay, 2001 7 7 
~ प््््ष " YLk 

6 16hMay2001 ~ 8 

7 2'3‘_rd'J_\M'._ay_,uZO-'Ol - 7. 

8 31stMay2001, ., .7 

a . ! 

9. 5thlune,2001 8 

r: ‘ ! ह * 1 

v TR , 

! 10. 19th June, 2001 5 
PR Ry T B [1 

L ALY [ U 

[N ST T "‘1 K 

11. 27th June, 2601 6 
. Ty o=z T . -»-_"‘- LR § 

के o, 

- - ऋग D = = 

2. Passing of Condolence Resolution on the 
sad and untimely demise (वी Smt 
Phoolwati Devi, mother of Shri Satbi 

Singh Kadian, Hon’ble Speaker, Haryana 
Vidian Sabha 

3. The Committee decided to hold its 
- meeting थी Haryana Bhawan, New Delhi 

on 18thApril, 2001 

1. Selection of Rules for scrutiny 

2, Attenidance of Legal Remembrancer, 
* Haryana, in the meetings 

Pasing of Condolence Resolution on the sad 

am untimeély demise of Smt. Janti Devi, wife of 
ShriSuraj Mal, M.L.A 

Passng of Condolence Resolution on the sad 
(demse of Shri Chandan Singh, father of 

Shri{anwar Pal, M.L.A. 

TheCommittee gone through Haryana Canal 
and Jrainage Act, 1974, 

Scruiny of the Haryana Canal and Drainage 
Ruls, 1976 framed under the Haryana Canal 
i Drainage Act, 1974, 

Fesumption of scrutiny of the Haryana Canal 
ad Drainage Rules, 1976 framed under the 
Hiryana Canal and Drainage Act, 1974. 

, L Papers placed before the Committes, 

1. Resurnption of scrutiny of the Haryana 
Canal and Drainage Rules, 1976 framed 
under the Haryana Canal and Drainage 
Act, 1974 

Rasumption of scrutiny of the Haryana Canal 
ard Drainage Rules, 1976 framed under the 

Hayana Canal and Drainage Act, 1974 

Resurption of scrutiny of the Haryana Canal 
. and Drinage Rules, 1976 framed under the 
Haryana Canal and Drainage Act, 1974 

“1. Resumption of scrutiny एव the Haryana 
Canal and Drajnage Rules,"1976 framed 
under फिट Haryana Canal and Drainage 

Y Act, 1974. 

™t
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, तह के 2. The Committee decided to hold its own 
i हक meeting at Shimla on 120 July, 2001, 

I .. . .* ' + हा ४ 
12. का पिडि, 2001 , , 2 »  Resumption of scrutiny of the Haryana Canal 

st v« .-  and Drainage Rules, 1976 framed under the 

Haryana Canal and Drainage Act, 1974, 

. गज ... न... Resumption of scrutiny of the Haryana Canal 
~ - and Drainage Rules, 1976 framed under the 

_* Haryana Canal and Drainage Act, 1974 

14, 12thJuly,2001(Shimla) ¢ . Resumption of scrutiny of the Haryana Canal 
’ : vt _ and Drainage Rules, 1976 framed under the 

- Haryana Canal and Drainage Act, 1974 

13. 1thJuly, 2001 

15.°""18th July, 2001 1__‘ . 5 " 1. Resumption of scrutiny of the Haryana 
i + i, - .-~ ° Conaland Drainage Rules, 1976 framed 

! “ ¥ "% - ypder the Haryana Canal and Drainage 
o L e m T Act 1974 

: N ० ५ 3 
ः . 3. 2 Confirmationof Proceedings. 

16. 25th July, 2001 g ! Resumption of scrutiny of the Haryana 
v Canal and Drainage Rules, 1976 framed 

under the Haryana Canal and Drainage 
सै, ]फ्ा़व. किन री, . AL 4 

;v 2. The Committee decided to visit Uttranchal 
Pradesh from 7th to 12¢h August, 2001 and 

. - " hold its own meetings at Kedar Nath on 
के T - Y ' othAugust, 2001 and Badri Nath on 11th R - " August, 2001. - 

17. 1stAugus;2001 ' '8 % 1. Papersplaced before the Committee. * 

© "™ 2, Resumption of scrutiny of the Haryana 
ot Canal and Drainage Rules, 1976 framed 
- ) under the Haryapa Canal and Drainage 

) A Act, 1974, 

18. 7th August, 20010 7 6 - Fe,’sumpti'on of scrutiny of the Haryana Canal 
’ - i ad Drainage Rules, 1976 framed under the 

ः Haryana Canal and Drainage Act; 1974 
- V के o 

19. 9th August, 2001 3 .. . .Yesumption of scrutiny of the Haryana Canal. 
(KedarNath) 77" .md Drainage Rules, 1976 framed under फिट 

o daryana Canal घाव Drainage Act, 1974 

3 . Resumption of scrutiny of फिट Haryana Canal 
md Drainage Rules, 1976 framed under the 

Haryana Canal and Drainage Act, 1974, 

‘e 
20. 11th August, 2001 

(Badri Nath) ; 

o
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21, 16thAugust, 2001 8 Resumption of scrutiny of the Haryana Canal 
. ’ and Drainage Rules, 1976 framed under the 

. दि Haryana Canal बाएं Drainage Act, 1974 

22. 22nd August, 2001 6 Rcs\umption‘of scrutiny of the Haryana Canal 
an‘d‘ Drainage Rules, 1976 framed under the 

Haryana Canal and Drainage Act, 1974, 

35. 29thAugust, 2001 9 Resumption of scrutiny of the Haryana Canal 
ol . and Drainage Rules, 1976 framed under the - 

. Haryana Canal and Drainage Act, 1974, 

24. SthSeptember,2001 7 1. Resumption of scrutiny of the Haryana 
* ' दे Canal and Drainage Rules, 1976 framed 

1 

r NI PR 

[ S A T % under the Haryana ®anal and Drainage 
1 ey, © : हु | e Act, 1974, 

2. The Committee decided to hold its own 

- meetings वा. Haryana Bhawan, New Delhi 
g oo = द on 26th and 27th September, 2001+ 

25. 12th September, 2001 7 * Resumption of scrutiny of the Haryana Canal 
ना, - - "+ and Drainage Rules, 1976 framed under the 

. + Haryana Canal and Drainage Act, 1974. 

26. 19th September, 2001 70" 1. Resumption of scrutiny of the Haryana 
ता : नह Canal and Drainage Rules, 1976 framed 

2 भर under the Haryana Canal and Drainage 
o Act, 1974. 

P bW 2+ Confirmation of Proceedings. 

27! 26th Septemiber, 2001 9, , R‘e51m1p-"t1'on of scrutiny of the Haryana Canal 

(Delhi) ) and Drainage Rules, 1976 framed under the 
.. है Haryana Canal and Drainage Act, 1974 

28 27th Sep-ltemb"'er,'- 2001 , 9 Résumption of scrutiny of the Haryana Canal 

(Delhi) * " Tand Drainage Rules, 1976 framed under the 

न « ™7 Haryana Canal and Drainage Act, 1974, 

29. 3rdOctober, 2001 = '8 , ‘ 1. Resumption of scrutiny of the Haryana 
T Canal and Drainage Rules, 1976 framed 

under the Haryana Canal and Drainage 
R Act, 1974. 

N s -7 2. The Committee decided वि visit the State 
P T पद ' of Rajasthan from 16th to 21st October, 

A oLt 2001. The Committee further desired to 

-, ", hold its own meetings at Chittorgarh and 

Jaisalmer on 18th October, 2001 and 20th 

- . October, 2001 respectively.
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30. 11thOctobér;2001 ~ 6 Resumption of scrutiny एव the Haryana Canal 
! and Drainage Rules, 1976 framed uader the 

Haryana Canal and Drainage Act, 1974 

31. 18th October, 2001 9 Resumption of scrutiny of the Haryana Canal 

32 24thOctober; 20010 7 

33, 

34. 

35. 

37, 

3५. 

[ i 

31st October, 2001 6 

19th November, 2001 + 6 . 

28th November, 2001. - 6 

‘ 

SthDecemnber, 2201+ 7 के 

ja‘ 

12thDecember, 2001 ., 6 ८: 

19th December, 2001 7. 

a4 

Ao FEl 

27thDecember, 2001 8 
9th January, 2002 8 

* and Drainage Rules, 1976 framed under the 
Haryana Canal and Drainage Act, 1974 

Resumption of scrutiny of the Haryana Canal 
and Drainage Rules, 1976 framed under the 
Haryana Canal and Drainage Act, 1974. 

1. Papers placed before the Commiitee. 

2. Resumption of scrutiny of the Haryana 

* Canal and Drainage Rules, 1976 framed 
under the Haryana Canal and Drainage 
Act, 1974, 

s 1., Papers placed before the Committee, 

=+ 2. Resumption of scrutiny of the Haryana 
s Canal ard Drainage Rules, 1976 framed 

* *+ under the Haryana Canal and Drainage 
Act, 1974, . 

Fa -' 

3. The Committee decided to hold its own 

meetings at Haryana Bhawan, New Delhi 
- on 4th and 5th December, 2001. 

1.2 Resumption of scrutiny of the Haryana Canal 
and Drainage Rules, 1976 framed vnder the 

Hatyana Canal and Drainage Act, 1974 

Resumption of scrutiny एव the Haryana ‘Canal 
.. and Drainage Rules, 1976 framed under the 

Haryana Canal and Drainage Act, 1974., , 

* 1. 1. Resumption of scrutiny of फिट Haryana 

under the Haryana'Canal and Drainage 
Act, 1974. 

2 C‘o_nfinna‘n'on of Proceedings. 

» i Resumption of scrutiny of the Haryana Canal 

and Drainage Rules, 1976 framed under the 
1. Haryana Canal and Drainage Act, 1974. 

“ 

' Papers placed before the Committee, 

-, Papers placed before the Committee. 
* 

Canal and Drainage Rules, 1976 framed. 

ey
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41" SthJanuary,2002° - + 7 -~ ° 1 Papersplaced before thé Commitiée. 

2. Oral examination of the Representatives 
सही - t .~ .7 T ofthe Irrigation Department in respect of 

' b non-supply of replies to the 
. ; ना recommendations/observations made by 

it 4 . the Committee regarding the Haryana 
Canal & Drainage Rules, 1976 

1 1y 

2. 16th Jamuary, 2002 -7 . _ w1 Papers placed before the Committee 

12, Oral examination of the Commissioner & 
4१. costped  * कद. सहज है Secretary to Govt. Haryana, Irrigation 

LT ', नि थे 17 3« Department in respect of replies to the 
i - . - -- - observations/recommendations of the 

ल - e et e « जन - - . -Committee made on the Haryana Canal & 
Drainage Rules, 1976. 

43. 23rd January, 2002 6 1. Condolence resolution'on the sad demise 
"दा न 3 4 .- दे. of Smt. Dayawati, wife of Vaid.Kapoor 

न chand, MLLA, 

2. Papersplaced b_ef‘o_re the Committee. 

3. Oral examination of the Director 

- * . Development and ~ Panchayats 
T Department, Haryana in respect of 

- implementationof _ observations/ 

recommendations of the Cothmittee made 
in its-30th Report regarding the Haryana 
'Panchayati Raj Finance, Budget, 

Accounts, Audit, Taxation and works 
g Rules, 1996 framed under the Haryana 

. o _ _ Panchayati Raj Act, 1994 

44, आधा Januwary, 2002 7 Oral examinzion of the Commissioner & 

Secretary to Govt. Haryana Irrigation 
Department in respect of replies to the 

L. - दर 'observations/recommendations of the 
Committee made on the Haryana Canal and . 

Drainage Rules, 1976 framed under the Haryana 
Canal and Drainage Act, 1974. 

45, 5thFebruary, 2002 6 Papers placed before the Committee. 

46. 13th February, 2002 5 Papers placed before the Committee. 

47. 20thFebruary, 2002 - 5 1. Papers placed before the Commiitee. 

2. The Conunittee drafted its 32nd Report for 
the year 2001-2002.
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48. 26thFebruary, 2002 6 o - 1. The Committee firalised its 32nd Report 
। for the year 2001-2002. 

१»... e T 

~ 2 The Committee decided to undertake a 

. - study tour to the State of Orissa from 23rd 
s - March, 2002 to 29th March, 2002, 

1 e - 3. Confirmation of Proceedings. 

49. 25thMarch; 2002 8 °  Implementation of recommendations/ 
. e .o == obgervations of the Committee made ता its earlier 

-, < Reports. 

50. 27thMarch,2002 -+ 6 " Resumption of implementation of 

(Kangra) ©9 2... ४ recommendations/observations of the 
- e * Committee mae inits earlier Reports. 

Meetings at places other than Chandigarh N T ) कर, 

-The Committee held its meetings onthe following dates and places : 

1. 18thApril 2001 ~ Delhi 

2 (पी 2001 Shinla 

3, 9thAugust, 2001 Kedar Nath 

4. 1100 August, 2001 . Badri Nath 

5. 26thSeptember,2001 Delhi 

6. 27th September, 2001: i Delhi 

7. 27thMarch, 2002 - Kangra (H.P) 

Report Presented =~ _ ' S 

The Committee presented to the House its 32nd Report for the year 2001-2002 on the 
14th March, 2002 e L 

Proceedings ' ‘ 

Arecord of the procecdings of the Committee has been kept in the Haryana Vidhan 
Sabha Secretariat - 

A 
S 

L
\
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COMMITTEE OF PRIVILEGES 

Shri Bhagwan Sahai Rawaf; M.L.A. was appointed by the Hon'ble Speaker 85 
Chairperson of the Committee: The name of the Members of the Committee घाट 85 under:— 

1 StriBhagwan Satiai Rawat की... ™" " Chaitperson. © * " 
~v 2 ShriDaiSingh, MLA. - ~. Member ¢ - 

3. Shri Zakir Hussain, M.L.A. Member s 
4. Smt. VeenaChhiber, ML.A. - " Member - 

5. . ShriDaryao Singh, ML A. , e ! Member 

6. - ShriNafe Singh Rathee, M.L.A. Member ! - 
7. Shri Amar Singh Dhandsy, M.L.A न “Member , 7. 
8 Shri Ramesh Kumar Khatak, M.L.A. ' Member 

" 79 ShriRameshRauva, MLA o . Member, i 
10.  ShriRamphal Kundu, M.L.A Merrber ... 

The Committee held a one meéting during the period under review. The name of the 
Members shown in the following table :— ) 

3 

Sr.No. Name of the Members N Number of meeting 
‘ . ! attended 

1.  ShriBhagwan SahaiRawat, MLA. - ' 1- 

2. ShriDanSingh, M.L.A. | 

3. ShriZakir Hussain, M.LA. . 1, 
4, Smt. Veena Chhiber, M.L.A. _ 0 : 

5. ShriDaryacSingh, MLA. - - N R 
6.  ShriNafe Singh Rathee, MLL.A, 0 

7. -SliriAmar SinghDhanday, ML.A, - S 
8. ShriRamesh Kumar Khatak, MLA. "' R ' 

"7 9. ShriRameshRana, MLA Y ८ 
10.  Shri Ramphal Kundu, M.L.A. सना 0 “ 

" Meeting held and Business transacted - - - - - - 

St.  Date of Meeting ‘Member - 7 - ~ Business Transacted -~~~ पा 
No. - * i Presented ....' S 

1 20 . _., 3. . व " 4 

1 lstMay'l, 2001 "5 - Thie Cormmittee discussed on the various scope 
v _and functions of the Committee, at Chandigarh. 

P“_roceedin.g- . . L 1, 

A record of the proceeding of the meeting of the Committee has been kept in the 
Haryana Vidhan Sabha Secretariat. = *
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HOUSE COMMITTEE . 

न. The House Committee for the year 2001-2002, consisting of five members was _._é 

nominated by the Hon’ble Speaker on 3rd April, 2001 alongwith two Special Invitees 

2. Shri Gopi Chand Gzhlot, Deputy Speaker, was the Ex-Officio Chairperson of the 

Committee. 

3. The Comumittee held 60 meetings during the year 2001-2002, 

रब क्र 

4. Thenames of the Members and number of meetings attended by each of them are 
given in the following table :— 

Sr.No. Name of the Members " . Number of mectings 
- attended 

1. Shri Gopi Chand Gahlot, _ T ShiGopiChamaGabb, 18 
Deputy Speaker ' 

2. Smt.Anita Yadav, M.LA " 5 L, 

---3. ShriUdaiBhao, MLA. -- ..- - 5... -. की 

4, ShriDharampal (Nilokheri) MLA. 53 

" 5. StriHand Hussain, M.LA. , एल A = 

- Special Invitees ' 

1. ShriDaryabSingh, M.L.A. s 

2. 'Shr RamKuwar Saini, M.L.A. . » 

f ' 

5. The date of meetings held, the number of the Members present and business 
transacted at each meeting are givén bélow ना 

1[‘ ’ ok 

Sr.  Date of Meeting Number of Business Transacted 
No. . Members ’ - 

present - 

1o 2 . ._..... 23 ._...... & o 
1. 11thApril, 2001 6 The Committee 04556 the Condolence 

T = =~ - Resolutions on the sudden demise of- - 

Shri Devi Lal, Former Deputy Prime Minister, 

Freedom Fighter and Veteran Parliamentarian - 
and On the sudden demise of mother of 
Shri Satbir Singh Kadian Speaker Haryana 
Vidhan Sabha, the Committee stood in silence 
for two minutes and it was decided to sent the 
condolence resolution to the members of 
bereaved families on behalf of the Committee.
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ही 

थाना 

2. 18thApHl, 2001 T ही In the absence of the Ex-officio 
I e Chairperson (दा Gopi Chand Gahlot, 

PR Deputy Speaker) Shri Udai Bhan, a 
member of the Committee was chosen to 

T preside over the meeting.. 

(पे The requestreceived from Shri RamMehar 
Singh, H.No. 1040/19-B, Chandigarh for 
permission to install STD Booth in front 
of M.L.As. Hostel was placed before the 

रन पा Committee. The Committee decided that 
ब” he will 8150 get all the formalities 

. ' ' completed at his own level. 

ः * 7% i) 1.हछि No. R.C.-2001/191, dated 14th 
’ - T March, 2001 received from the Resident 

' o Comuissioner, Haryana Bhawan, 
. «  New Delhi was placed before the 

Commmitee. The discussed in detail and 
. - .. agreed with the suggestion meeting held 

s on 15th February, 2000, 

- - 2 (iv) Lettr No.M.L.A./Disp-20002/500, dated 
. - ” 7 शा, 2000 alopgwith letter No. व... 

- Dis)/2000/784, dated 15-11-2000, received 
ही . M fron the SMO, MLAs Hostel Dispensary 

regading installation of one Extension 
- S जि telepone from व .ह.5 Hostel EPABX 10 
Y Vo ‘Dispersary at Chief Minister residence, 

यम ' The Cunmittee discussed the matter in 
. detail md desired that the SMO may 

' request (0 the Director General Health 

Services for the same. 

. ‘ - ः {v) The Conimittee discussed thel-various 

steps to be taken regarding the 
improvement in the Haryana MLs Hostel 

. . and Flats. 

3. 23rdAprl, 2001 N The Committee fiscussed the various steps o 

न ० I be taken for the ‘mprovement of the MLAs 
C a0 " Hostel and Flats. 

4. 1stMay, 2001~ 5 ४. () The Committee discussed the various 
हा i steps to be taken for the improvement of 

Lo : MLAs Hostel नाते Flats. 

(i) The Comnittee decided to hold its own 
meatines on 4th Mav 2001 at Harvana 

L
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. ) 
5. 4thMay, 2001 

7. 15thMay, 2001 
3 r 1 

(W]
 

= 

if 

" .. Bhawan, New Delhi; on 7th May, 2001 at 

(D 

Chandigarh and after holding its meeting 
at Chandigarh the Committeé will hold its 
meetings on 91 May, 2001 at Manali and 
on 10th May, 2001 at Manikaran. 

In the absence of the Ex-officio 
Chalrp'e'____.rson {Shri Gopi Chand Gahlot), 
Shri Udai Bhan, a member of the 

Commitice was chosen to preside over 
the meeting. 

The Committee discussed the various 
matters regarding facilities are being 
provided to फिट hon. Merbers. 

The Committee discussed the various 
steps to be taken regarding the facilities 
are being provided to the hon. members. 

The Committee decided to cancel its visit 

to the State of Himachal Pradesh which 

was to be commenced from 8th May, 2001 

to 10th May, 2001. 

In the absence of the Chairperson 
(Shri. Gopi Chand Gahlot), Deputy 
Speaker, Shri Udai Bhan, a member of the 
Committee was chosen to preside over 
the meeting. 

The Committee discussed the various 

steps to be taken for the improvement of 
the MLAs Hostel and Flats. 

The Commiitee discussed the Study Tour 
Programme to the State of Uttranchal, 

Endst. No. 5443 dated 10th May, 2001 
Jetter received from the Executive Engineer, 
Bridges Const. Divn, Haryana PWD B&R 
addressed to the Executive Engineer, 
Public Health Div. Hr. PWD B&R regarding 
construction of 16 MI:As Flats vide which 

* stated that घाट Public Health Department 

is not taking keen interest required for 
expeditious executien एव work of 
construction of MLAs Flats, was placed 
before the Commiitee. The Commitice 
desired that the Engineer-in-Chief, Public 

Heaith, Haryana may be asked to take
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9: 29thMay, 2001 

ता 

10. 31stMay, 2001 
5 Y 

11. 5thJune, 2001 

E.  12th June; 2001 

PN
 

नि 

3 

(i) 

® 

(i) 

@ 

necessary steps for immediate execution 
of Public Health work under intimation to 
the Vidhan Sabha Sectt. 

The Committee reconsidered the matter 

to undertake the study tour programme 
to the State of Uttranchal, 3.8. Dehradoon, 
Mussorie, Ruder Paryag, Badri Nath and 
Kedar Nath and revised the same and 
decided to visit the State of Utranchal i.e. 
from 15th June, 2001 to 231d Jure, 2001, 

The Committee decided to hold its own 
meeting on 31stMay, 2001 at 11,005 
in the Haryana Bhawan, New Delhi 

In the absence of the Chairperson 

(Shri Gopi Chand Gahlot, Deputy Speaker) 
Shri Udai Bhan, a member of the Committee 

was chosen to preside over the meeting. 

The Committee discussed the various 

steps to be taken for the improvement of 
the MILAs Hostel and Flats. 

In the absence of Shri Gopi Chand Gahlot, 
Ex-Officio Chairperson Shii Udai Bhana 
member of the Committee was chosen to 
preside over the meeting, 

The Committee discussed various points 
regarding the facilities to be provided to 
the Hon’ble members: in the Haryana 
Bhawan, New Delhi. 

The Committee reconsidered the matter 
to undertake the study tour programme 
to the State of Utiranchal which is 1o be 
commenced from 15th June, 2001 to 231d 

June, 2001 and decided to slightly change 
in its itinerary i.e, the Commitiee will hold 
its meeting at Haryana Bhawan, New Delhi 

on 14th June, 2001 at 3.00 P.M. instead of 
Chandigarh. 

The Committee allotted the rooms in the 
MILAs Hostel for the ensuing Session. 

The Committee decided to postpone its 
study tour to the State of Uttranchal.
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15. 14tk June, 2001 . 

जि 

14, . 18th June, 2001 

T IS 

R 

15. 26thJune, 2001 

16. 2nd July, 2001 ' 

17. 10th July, 2001 

18. 17th July, 2001 _ 

] - 

(i) The Committee reconsidered the 
application of Shri Sita Ram, MLA for the 
allotment of servant quarter and allotted 
him servant quarter No. 13, Sector-3. 
Chandigarh. 

() Inthe absence of Shri Gopi Chand Gahlot, 
Ex-Officio Chairperson Shri Udaj Bhan, a 
member of the Committee was chosen to 

preside over the meeting. 

(i) The Committee discussed various points 
regarding the facilities is to be provided 
to the Hon’ble members in the Haryana 
Bhawan, New Delhi. 

(D In the absence of the” Ex-Officio 
Chairperson, (Shri Gopi Chand Gahlot), 
Deputy Speaker, Shri Udai Bhan, a member 
of the Committee was chosen to preside 
over the meeting. 

(i) The Committee discussed regarding the 
o facilities to be provided to the Hon’ble 

Members. . । 
. मी Fl 

() In the absence of the Ex-Officio 
Chairperson (Shri Gopi Chand Gahlot, 
Deputy Speaker), Shri Dharampal 
(Nilokheri), 3 member of the Committee 
was chosen to preside over the meeting. 

] 

(i) The Committee discussed regarding 
improvement in the Haryana MLAs Hostel 
arid Flats. 

" -do- 
(i) -do- 

® -ठ०- 
@ -do- 
() Memo No. 2479 dated 14th June, 2001 

received from the Engineer-in-Chief 
Haryana PWD B&R Branch, Chandigarh 
to provide split type A.Cs. in 40 rooms of 
MLAs Hostel with 2.0 ton capacity each, 
amounting to Rs. 17.22 lacs, was placed 
before the Committee. The Cormmittee 

. 
2
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desired that administrative approval of the 
Govemment may be obtained immmediately 
and sufficient A.Cs. may also be installed 
in the Drawing Room and Dinnirig Hall of 
MLAs in Haryana MLAs Hostel at the 
earliest, ¢ 

A complaint received from 
Mrs. Chandrawati regarding installation 
of ACs in the Haryana MLAs Hostel was 
placed before the Committee, the 
Committee filed the same. 

Letter Endst. No. 6331 dated 3C/2/2k to 
increase the room rent of Haryana MLAs 
Hostel Chandigarh from the present rate 

of Rs. 6/- per-day per-room to Rs: 30/~ per 
day per room w.e.f, 1st September, 2000 
was placed beforé the'Committee gone 

" through the decision taken by the House 

1 2 3 

™ 

) " R - e T 

(i) 

(i) 

T g . ¢ 11 

= (iv} 

- ' . .t 4 v ' 

19, 25thJuly, 2001 5 ®. 

(i) 

K (@ 

20 . 30th July, 2001 पु ) 

Committee of the Punjab Legislative 
Assembly and desired that the matter may 
be kept pending for the time being. 

The Committee discussed the various 
steps to be taken for the’improvement in - 
the Haryana MLAs Hostel and Flats. 

In the absence of Shri Gopi Chand Gahlet, 
Ex-Officio Chairperson, Shri Udai Bhan 8 
member of the Committee was chosen to 
preside over the meeting. 

The Committee discussed the various 
steps to be taken for the improvement in 
the Haryana MLAs Hostel and Flats 

The House Committee in its meeting held 
on 25th July, 2001 at 3.00 PM, decided to 
visit Agra; and own meetings at Haryana 

Bhawan, New Delhi ता 6th August, 2001 

at2.00 P.M. ; at Agra on 8th August, 2001 

at 4,00 P.M. and at Haryana Bhawan, New 
Dethi on 10th August, 2001 at 11.00 A M. 
respectively. 

In the absence एव Ex-Officio Chairperson 
Shri Gopi Chand Gahlot, Shri Udai Bhana 
member of the Committee was chosen to 
preside over the meeting.
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(i) The Committee discussed the various 
. steps to be taken for the improvement in 

, the Haryana MILLAs Hostel and Flats. 

"21. 5th August, 2001 6 -do- 

2. 6th Augusyt, 2001 5 The Committee discussed rcgarding' the 
facilitics to एड provided 10 the Hon’ble members 

R . of Haryana Vidhan Sabha. 

23. 8th August, 2001 4 The Committee discussed regarding the 
. . facilities to be provided (0 the Hon'ble Mermbers 

of Haryana Vidhan Sabha, 

24. 10th August, 2001 5 -do- ' 
25. 11th August, 2001 5 The Committee discussed the various steps to 

be-taken for the improvement in the Haryana 
* MLAs Hostel and Flats, 

26. 16th पाई, 2001 6 -do- 

27, 21st August, 2001 -do- 

28. 28th Aupgust, 2001 5 () The Committee discussed regarding 
PR : improvement in the Haryana MLAs 

. . . ¢ Hostel and Flats. 

e o i . 'f_ - (i) The Chairperson confirmed the 
o proceedings of the meetings. 

29. 3 Septcmber,_ZOO‘I‘ S The Committee discussed regarding 
- “ improvement in the Haryana MLAs Hostel and 

_ ~  Flats. 

30. ‘6thSeptember, 2001 - 6 « (D Inthe absence of Ex-Officio Chairperson 
o (Shri Gepi Chand Gahlot, Deputy Speaker) 

Shri Udai Bhan घ member of the Commiitee 
. was chosen to preside over the meeting. 

(iiy The Committee discussed the various 
steps to be taken for the improvement in 
the Haryana MLAs Hostel and flats. 

31. 7th September, 2001 6 -do- 

32. 10th Septernber, 2001 4 -do- 

33. 17thSepteraber, 2001 5 (i) Memo No. 5333 dated 17/18/5/2001 and 
No. DHOH-HN-2001/5897 dated 7th 

August, 2001 alongwith the Bills 

o
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34, “27thSeptember, 2001 . 6 

35. 3rd Qctober, 2001 

- 
1 

6 

amounting to Rs. 21000/~ & पड, 13985/- 

received from the Director, Hospitality 
Organisation Haryana regarding 
foundation stone laying ceremony of 
Haryana MLAs Flats dated 2nd April, 2001 

" was placed before the Committec. The 
Conmittee directed the Hostel Branch for 

payment. 

s (i) The Committee discussed the various 

@ 

(i) 

(i) 

(i) 

steps to be taken for the improvement in 

the Haryana MLAs Hostel and Flats. 

+ ¢ (iif) The Committee dq___g__'d‘ed to undertake a 

study tour to the States Gujarat and Goa 
from 15th October, to 26th October, 2001, 

In the absence of the Ex-Officio 
Chairperson (Shri Gopi Chand Gabhlot, 
Deputy Speaker) Shri Udai Bhan, 8 
Member of the Committee was Chosen (0 

preside over फिट meeting. 

The Committee discussed the various 
steps to be taken for the improvement in 
MLAs Hostel and Flats. 

The Committee decided to postpone its 
study tour to the States of Gujrat & Goa 
w.e.f, 15th October, 2001 to 25th October, 

2001, 

Memo No. 9015 dated 31st July, 2001 

received from the Executive Engineer, 

Electrical Div. No. 1, Chandigarh was 
placed before the Committee. The 
Comunittee, after going through it in detail 
directed the Vidhan Sabha Secretariat that 
estimate in question may एड returned to 

the Executive Engineer, Electrical Div; No. 
1, Chandigarh with the remarks that the 

Chandigarh Administration is the owner 

of the Haryana MLAs Hostel Building. 

Endst. No. 264 dated 10th September, 2001 
received from the Engineer-in-Chief, 

Haryana PWD B&R Branch Chandigarh 

regarding rough cost estimate for 

providing 22 Nos. window type A.Cs. and
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36. 

37 

38. 

39. 

41, 

8th October, 2001 

11th October, 2001 * 

16th October, 2001 

23rd October, 2001 

290 October, 2001 , 

उप November, 2001 

प
ा
.
 

ट्
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th
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2 

22 Nos. desert coolers in Haryana MLAs 
Hostel and Flats was placed before the 
Committee. The Committee noted the 
contents thereof. 

(i) Endst. No.261 dated 10th September, 2001 
received from the Engineer-in-Chief, 
Haryana PWD B&R Branch, Chandigarh 
regarding rough cost estimate for 
providing ACs in Haryana MLAs Hostel, 
VIP dining hall and drawing room, was 
placed before the Committee. The 
Cormittee noted the contents thereof. 

(iv) The Committee discussed फिट various 
‘- ¢ steps to be taken in regard to the 

«*  improvement in the Haryana MLAs Hostel 
-y and Flats, . 

() In the absence of Ex-Officio Chairperson 
Shri Gopi Chand Gablot, Deputy Speaker, 
Shri Udai Bhan, a member of the Committee 

; was chosen to preside over the meeting. 

(id The Committee discussed the various 
steps to be taken for the improvement in 

, »the Haryana MLAs Hostel and Flats, 

~do- 

(i) In the absence of the Ex-Officio 
Chairperson Shri Gopi Chand Gahlot, 
Deputy Speaker, Shri Udai Bhan a member 
of the Comuittee was chosen to preside 

' over the meeting. 

, (i) The Committee discussed the various 

steps to एड faken for the improvement in 
the Haryana MLAs Hostel & Flats. 

-do- 

The Committee discussed 1688 ऐं108 
iroprevement in the Haryana MLAs Hostel and 

Flats. 

‘The Committee allotted the rooms to the Hon. 
Members of Haryana Vidhan Sabha for the 

ensuing Session. 

1.
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2 3 4. 

42, 

43. 

45, 

47. 

15th Novernber, 2001 5 (© Intheabsence of Shri Gopi Chand Gahlot; 
« Ex-Officio Chairperson, Shri Udai Bhana 

. . member of the Committee was chosen to 
1 preside over the meeting, 

(i) The Commitiee discussed the varions 
points regarding the facilities to be 

3. a provided to the Hon, Member in the 
. तय, Haryana Bhawan, New Delhi, 

20th November, 2001 3 -do-, . 

28th November, 2001 s The Committee discussed the various steps'to 
te taken for the improvement 0 MLAs Hostel 
& Flats. 

3rd December, 2001 5. (@ Inthe absence of Shri Gopi Chand Gahlot, 
- T Ex-Officio Chairperson, Shri Udai Bhan, 8 

member of the Committee was chosen to 
preside over the meeting, 

(if The Comittee discussed varicus points 

L] 

o * " for the improvement of the facilities to be 
provided to the Hon’ble members, 

7th December, 2001 5 () Inthe absence of Shri Gopi Chand Gahlot, 
Ex-Officio Chairperson, Shri Udai Bhan, a 
member of the Committee was chosen to 

. , Préside over फिट meeting. 

S 7 (i) The Committee discussed the various 
steps to be taken for the improvement in 

P * the Haryana MLAs Hostel and Flats. 

12th December,; 2001 5- The Cormmittee discussed the various steps to 
g . be taken for the iroprovement in the Haryana 

< s :‘MLAsHostel and Flats, 

17th Decernber, 2001 5 () In the absence of the Ex-Officio 
© Chairperson Shri Gopi Chand Gahlot, 

Deyuty Speaker, Shri Udai Bhan; a 
Mexber of the Committee was chosen to 
presle over the meeting,. 

(i) The Committee discussed regarding 
improvement in the Haryana MLAs 
एण्ड and Flats. 

19th December; 2001 5 ~do- 

24th December, 2001 3 -do- 
1st January, 2602 . 6 -do- 

. 7 January, 2002 4 o —do-
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33. 

58. 

59, 

15th January, 2002 

22nd January, 2002 

29th Janvary, 2002 

4th February, 2002 

11th February, 2002 

18th February, 2002 

25th February, 2002 

® 

(i) 

@ 

) 

" Deputy Speaker, Shri Udai Bhan, a | 

) 

In the absence.of the Ex-Officio 
Chairperson Shri Gopi Chand. Gahlot, 
Deputy Speaker, Shri Dharampal 
(Nilokheri), a Member of the Committee 

wasg chosen to preside over the meeting, 

The Committee discussed various steps 
to be taken regarding improvement in the 
Haryana MLAs Hostel and Flats, 

do- - 
In the absence of the Ex-Officio 
Chairperson Shri Gopi Chand Gahlot, 
Deputy Speaker, Shri Udai Bhan, a 
Member of the Committee was chosen to 
preside over the meeting. 

The Committee discussed the various 
steps to be taken for the improvement in 

the Haryana ML As Hostel and Flats. 

-do- 

-do- 

~do- 

In the absence of the Ex-Officio 

Chairperson Shri Gopi Chand Gahlot, 

Member of the Committee was chiosen to 

preside over the meeting. 

The Committee allotted the rooms to the 

Hon. members for the ensuing Session. 

The matter relating to penal rent of over- 

stay beyond 7 days in the MI.As Hostel 

was placed before the Committes, the 
Committee decided that this matter may 
be kept pending till the completion of 
construction and allotment of 16 MI.As 
Flats. 

The mistter relating to lining of Telephones 
in the new 16 MLAs Flats, was placed 
before the Committee. The Commtittee 

decided that liaison may be made in this 
regard fo the concerned authority. 

1
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60. 26thMarch, 2002 

el 

() The Committee discussed the various 
steps 10 be taken for the improvement of 
MLAs Hostel and MLAs Flats. Various 

documents were placed before the 
Committee and the Committee made the 
following recommendations :— 

(0 

&) 

“) 

The matter regarding installation of 
Colour TV and Wall Clock in the 
MLAs Hostel, was placed before 

the Commitiee. The Committee 

recommends that in each room of 

MLAs Hostel as well 85 in Drawing 
Room, a Col$iir TV and Wall Clock 
be installed. The Committee also” 
recommends व Wall Clock may also 

be installed at the Reception, 

Letter received fromithe: Sub 

Divisional Engineer, Electricity Sub 
DivisicnNo. 2, FWD (B&R) Sector- 
17, Chandigarh regarding 1ying of 
underground telephone cables 
upto the building of 16 Nos. MLAs 
Flats (under Construction) was 
placed before the Committee. The 
Committee recommends that Sub 

Divisional Engineer, Electricity Sub 
Div. No. 2 PWD B&R Haryana, 
Chandigarh may be.asked to keep 
liaison with the concerned 
authority of Telephone Departrnent 
and a letter may also be writien by 

this Secretariat. 

A letter written by this Secretariat 
to the Assistant Executive 
Engineer, Electrical Operation, Sub 
Division No. 2, U.T., Chandigarh for 

making provision of electricity in 
the 16 MLAs flats {under 
construction) was also placed 
before the Commiittee. 

The Committee recommends that 85 

and when the rooms of the MLAs 

Hostel are renovated, the carpets
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* .- of the same may be réplaced 
- immediately. The Committee further 

recommends that cotton bed sheets 
o (Khes) of all the rooms of the 

' Haryana MLAs Hostel be also 
- - provided immediately. 

I (5) The Committee recommends that 
- Drawing Hall for MLAs be 

furnished properly with required 
furniture, courtans etc., 

. () The Committee confirmed the 
- N proceedings एव the meetings of the 

- 1 Cormmmittee, 

Proceedings * . . 

A re_c__oqrds of the proceedings of the meetings of the Committee has been kept in फिट 
Haryana Vidhan Sabha Secretariat. 
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o b LIBRARY COMMITTEE 

. The Committee consisting six Members and three Special Invitees were nominated 
‘by the Hon’ble Speaker on 3rd April, 2001 लि the year 2001-2002, Shri Rajinder Singh Bisla 
8 member of the Committee was appointed 85 Chairperson 

The names of the members, Special Invitees of फिट Committee and the No. of the 
meetings attended by each of them out of the total No. 50 meetings held during the period 
under review घाट given below :— 

Sr.No.  Name of the Members Number of meetings attended 

T SIm'Raj_m‘der_sm'ghBis_la,_:Charup_‘_erson " % 

2. ShriJai P__a:__kash';(B'arw,a1a),-M_'ember' 48 

3. ShriKaran Singh Dalal, Member ) 477t : 

.5 4 Shri Raghubir Singh Kadian; Member 46 

, 5. ShriRameshRana, Member - . 31 

6. ShriAmar Singh, Member i 41 

"7 SHG 0 Jindal, Special Tvitee J N 

*8. Shri Jitender Singh Malik, Special Invitee - 4 - 

कफ, Shri Shashi Ranjan Parmar, lSpecmlhwitec 40 

s*x10. Shri Dharampal (Nilokheri), Special Invitee 32 g 

* Shri Jitender Singh Malik, M.L.A. was nominated by Hon'ble Speaker as a Special 
Invitee wef. 24th April, 2001 to servé the Committee for the remaining period of 
the year 2001-2002 

** Shri Shashi Ranjan Parmar, M. L.A. was nominated by Hon ble Speaker as Special 
Invitee to serve the Committee wef.1st May, 2001 for the remaining period. 

k1 

कै ने Shri Dharampal (Nilokheri) M L. A.-was nominated by Hon फिर Speaker as Special 
Invitee to serve the Committee w.e f. 22nd May, 2001 for the remaining period. 

The Committee selected the publications on different subjects. The value of 
publication purchased during the -year 2001-2002 including the cost of Newspapers/ 
magazines etc. was-Rs. 52,593/- in addition to it Govt. Putlication worth Rs. 7310/ were also 
purchased.
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Meetings held and Business transacted 

Details regarding the dates of meetings held number of meetings, number of teembers 
including special invitees present and business transacted in each meeting are 25 given 
below :— L .o N , ० 

S’ Date Numberof = . " Business Transacted 
No. Members ” o 

i (mcludmg  ... , _ 1 

¥, !-\ l Spmial . चर दी पल 

o invitees * s यू T 
present o 

1 2 P 3 4 न  aw 

1. 11thApril, 2001 4 The Committee expressed 15 great sorrow on 
" फिट sad demise of Ch. Devi Lal, Ex-Deputy Prime 

Minister of India and stood for two minutes 

and observed for the peace of the demise soul. 
a 

2. 1BthApril, 2001 5 The Committee decided that like that of 
previous year the book in English, Hindi, Punjabi 

N .& Utdu etc. on different subjects फिट purchased 

for the use of Library on basis of discount 
recommuended by the Geod Offices Committee 

for the year 2001-2002. 
. " % (न 

The Committee desired that the existing 
. newspapers/magazines/periodical being 

supplied at present be continued. 

3. 24thApril, 2001. 6 . Books were placed before the Committee for 
selection but the Committee did not select any 

u -book. 

4, 1stMay, 2001 5 Papers placed before the Comumnitiee. Letter 
received: from the Lok Sabha Secretariat 

. _ o regarding purchasing of number of copies was 
दि ) placed Before the Committee. The Committee 

decided that this Secretariat intends to purchase 
five copies of said books and Lok Sabha 
Secretariat also be informed accordingly. 

5. 8thMay, 2001 . 6 ‘Books were placed before the Committee for 
selection but the Comumittee did not select any 

. beok. o व 

6. 14thMay, 2001 7 The Commiittee selected 6 books लि the use of 

- 4 sy Libmly. . 

7. 17thMay,2001- - 7 Books were placed before the Committee for 
(New Delhi) slection but the Committee did not select any 

book. 

L
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. \ 

1 2 . 3 4 

8 22ndMay, 2001 _ _ 7. — . .The Committee selected one book for the use. 
R अद + ., ofLibrary. , 1५. e 

9. 29thMay,2001 7 Books were placed before the Committee for 
. selection but the Committee did not select any 

.. . book 

10. 'SthJune, 2001 8 -do- 

11 ,19thIJune, 2001 7 The Comimittee selected one book लि the use 

of Library. 

12.  26th June, 2001 7 The Committee discussed the various steps to 

. be taken for the u@"rovment of the Library. 

13. अत July, 2001 3 Books were placed before the Committee for 

selection but the Committee did not select any 
4 a .t 1b00k A \ 3 

. .ot I‘-_v_-' L 

14. SthJuly, 2001 न The Committee selected three books for फिट 
use of Library, 

¥ I PRI - r{\r" wm 

15. 17th July, 2001 4८. ६०9. Books were placed before the Committee for 

" selection but the Committee did not select any 

-, ..... . DOOK 

16...26th July, 2001.~ - " 9 *.. - उ Books were placed before the Commiittee for 
selection but the Committee did not select any 

. - e e book. .t 

17.- 31 उपाधि 2001" "8. '’ Books were placed before the Committee for 
. selection but the Committee did not select any 

A book, ' ‘ 

18. 7th August, 2001 4 Books were placed before the Comrnittee for 
selection but the Committee did not select any 

* थी book 

19. 14th August, 2001 7 Books were placed before the Committee लि 
e . selection but the Conmn'tteae__ did not select any 

o - , book. ‘ 
20, 21st August, 2001 6 Books were placed before the Committee for 

- - selection but the Commiitee did not select any 

. . book. 

21. 28th August, 2001 8 ‘Books were placed before the Commiittee for 
- selection but the Committee did not select any 

book, 

22. 4thSeptember, 2001 9 Books were placed before the Committee for 
selection but the Committee did not select any 
book.
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4 

24. 

26. 

27. 

2. 

30, 

31, 

32. 

उ3, 

.- 

35. 

36. 

llthSeptcmb-_—_.__———___-_—__.er; 2-001 

18th September, 2001 

25th September, 2001 

3rd October, 2001 

9th October, 2001 

11th Qctober, 2001 
2 L Ma . 

12th October, 2001 

16th October, 2001 

231d Qctober, 2001 

30th October, 2001 

15th Novercher, 2001 

20th November, 2001° 

b R 11 

27thNovember, 2001 

4th December, 2001 

7 

8 

8 

3‘ 

<% 
*Books were placed before the Committee for न 
selection but the Committee did not select any 
book 

Books were placed before the Committee for 
selection but the Committee did not select any 
book. . 

Books were placed before the Committee for 
selection but the Committee did not select any 

baok. 

Books were placed before the Committee for 
selection but the Cornmittee did not select any 
book. . 

Books were placed before the Committee for 
selection but the Committee did not select any 
book. N 

Books were placed before the Committes for 
seléction but the Committee did not select any 

* book. 

Books were placed before the Committee for 
selection but the Committee did not'select any 
book. 

Bdoks were placed before the Committee for 
selection but the Committee did not select any 
book . 

Books were placed before the Commities for 
selection but the Committee did not select any 
book. 2 

Books were placed before the Committee for 

5
 

)
 

selection but the Committee did not select any - 
book. - * 

* B'oo_ks were placed before the Committee for 
selection but the Cormmittee did not select any 
book. . 

Books were placed before फिट Conunittee for 
selection but the Committee did not select any 

bock i 

Books were placed before the Committee for 

selection but the Committee did-not select any 
book. 

,Books were placed before the Committee for 
selection but the Committee did not select any 
book. 

3
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2 4 

41. 

42, 

43, 

45. 

47. 

49. 

110 December, 2001 

18th December, 2001 

24th December, 2001 

2nd January, 2002 

8th January, 2002 

15th January, 2002 

22nd January, 2002 - 

उप 'लाधाथ 2009 

ना ey ! 

12th Febmuary, 2002 

19thi Febniary; 2002 

25th February, 2002 

26thMarch, 2002 
(Shimla) 

27thMarch, 2002 

(Shimla) 

:29th"Januaryfi, 2002+ T 

Books ,yere. placed before the Committee for 
selection but फिट Commuttee did not select any 

. book.- र A 

No Quotum 

4 

8 

9 

LN 

Books were placed before फिट Commitiee for 
selection but the Committee did not select any 

« ,”, bool. . 

~ * Books were placed before the Committee for 
.+ selection but the Committee did not select any 
# .book. 

. Broks were placed before the, Committee for 
selection but the Committee did रण select any 
book 

Books were placed before the Committee for 
selection but the Committee did not select any 

© bodk. ~ -t 

"\ 1Books were placed before the Committee for 
-, #election but the Committee did not select any 
phook. | - . . 

Books™were placed before the Commitiee for 
selection but the Committee did not select any 
book. 

* - "Bidks were placed before फिट Committee for 
selection but the Committee did not select any 
book.y ¢ N 

Books were placed before the Committee for 
selection but the Committee did करण select any 

book 

Books were placed before the Committee for 
selection'but the Committee did not select any 

beok. = - : - 

Books were placed before the Committee for 
selection but the Commiittee did not select any 
book . 

Books were placed before the Committee for 
selection but the Committee did not select any 

book 

Books! were placed before the, Committee for 
selection but the Committee did not select any 

book - 
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COMITTEE ON PEFITIONS  _ _ . _ 

. . - - .. (Underrude303 - - . 
के नए. 1: The Committee on Petition:for the 4th (June) Session 2001 तो the Tenth Vidhan 
Sabha was nominated in the month of Tuse; 2001 by the Hon'ble Speaker Under Rule 303 (I) 
of the Rule of Procedure and Conduct & Business in Haryana Legislative Assembly and 

notified on the 12th June, 2001 

2. Shri Gopi Chand Gahlot, Depty Speaker was nominated 85 thé Ex-Officio 
Chairperson of the Comunittee 

3. The names of the Members of-the“ommittee are given below :— 

Sr. No. Name of members o _ 

1... Shri Gopi Chand Gahlot, Depufy Spaker Ex. Officio Chairperson 

- 2. Shri Bhagwan Sahai Rawat, ML'A, Member ° 
' 3. “Smt. Veera Chbibbar, VLA, . _ ' Member , 

, 4 ShriAbhay Singh Chautala, ML.A Member . . % 
++5. Shri Zakir Hussaip, MLA: छ-. > * ° " Member 

-.. . TheCommittee did not held any meetingupto 30th October, 2001:. 1~ i Lo 

+ " 17 The Committee on Petitions for the-sth (November) Session, 2001 of the Tenth 
Vidhan Sabha was nominated in the month offictober, 2001 by the Hon'ble Speaker Under 
Rule 3030) of the Rule of Procedurs and {onduct of Business in Haryana Legislative 
Assembly and notified on 8th November, 200 

. 2. Shri Gopi Chand Gaklot, Deputy Speaker was nominated as_the Ex-Officio 
Chairperson of the Committee 

4 TPy - s 

.3. The names of the Memben of the Committee are given below :— 
- कहना, - —_—r . F . 

Sr.No. ,. Name एव the Member, - * 

1. Shri Gopi Chand Gahlot, L'p.ruty_b_Speaket . Ex. Officio Chairperson 

2. Shri Bhagwan Sahai RawatM.L.A. Member 

3. Smt. Veena Chhibbar, M.L.A Member 

4, Shri Abhay Singh Chautala, L.I.A Merrber 
5. ShriZakir Hussain, ML.A. Member 

- . - L 

4. Meeting held and Bissiness ransacted :— 

The Committee did not held any meeting upto 2nd March, 2002. 

* 1, The Committee on Petifions for the 6th (March) Session, 2002 of the Tenth 
Vidhan Sabha was nominated in thé monthof March, 2002 by the Hon’ble Speaker Under 
Rule 303(I) of the Rule of Procedure ani Conduct of Business in Haryana Legislative 
Assembly and notified on 5th March, 2002, - - 
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2. Shri Gopi Chand Gablot, Deputy Speaker was nominated as the Ex-Officio 

Chairperson of the Committee. . 

;(g_--‘ 3.. The names of the Membuers_ of the Committee are given below :— 

डा. No. ' इदपठ, माह पीफिशक्शड न of Members o | 

. 1... ShriGopi C-hand\Galflo_t, Deputy_S'p‘e:aker | Ex. Officio Chatrperson' - 

t . 2, ShriLilaKrishap, M.L.A. Member 

" 3. St VeenaChhibbar, MLA. . .- Member 4 
" 4. ShriRajinder Singh Bisla, M.L.A. Member 

5. “Shri Zakir Hussaim, MLA.” ° °7 

4. Mecting held and Business Transacted :— 

The Committee did not keld any meeting upto 31st March, 2002 
i 

* 0 o 

Member 

o [l i ! 

) 

T जि 
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RULES COMMITTEE 

The Committee consisting of eight Members of the Haryana Vidhan Sabha was 
nominated by the Speaker on the 3rd April, 2001 vide notification No. HVS-LA<70/2001/27 e 

dated the 3rd April, 2001. - - - 

The Committee-held 43 meetings during the pericd under review. The rames of 
Members and number of meetings attended by each of them are shown in the following 
table :— ;o . 

Sr.No. Name of the Members 2 न “५ पं i Number of 
. - meetings 

व - attended 

1. ShriSatbirSinghKadian, Speaker . ~ - ExOfficio  _ 13 
न, T . Chairperson P 

*x), ShriBapsilal M.LAA., - , . Member . — 

3. Shri Bhupender Singh Hooda, M.L.A. Member 12 

4. Shri Jai Parkash Gupta, ML.A. _ Member 36 

**#5  Dr. Jai Parkash Sharma, M.L.A. Member 5 
6. ShriSherSingh, M.L.A. Member n 

¥7. Shri Pawan Kumar Diwan, M.L.A. Member न 

8. Shri Shashi Ranjan Parmar, M.L.A, Member 19 

*0. Shri RamKuwar Saimi, M.L.A. Member 11 

Meetings at places other than Chandigarh 

The Rules Conumittee held five meetings at Haryana Bhawan, New Delhi, Amritsar, 
Nainita} and Faridabad which are included in the total number 0of 43 meetings. 

Business Transacied 

The Rules Committee examined the rules from 152 to 277 of the Rules of Procedure 
and Conduct of Business in the Haryana Legislative Assembly and suggested certain 

recommendations/suggestions etc. therein but no repert was presented during the period 
under review. 

Proccedings 

A record of proceedings एवं the meetings of the Rules Committee has been kept in 
पीट Haryana Vidhan Sabha Secretariat. . 

* The Hon'ble Speaker accepted the resignation of Shri Pawan Kumar Diwan, 

M.LA. from the Memberskip of the Commitiee नर 13th April, 2001 and nominated 
Shri Ram Kuwar Saini, M.L.A. as member of the Committee w.e.f. 13th April, 2001 
vide notification No. HVS-LA-70/2001/30, dated the 16th April, 2001. ' - 

** The Hon’ble Speaker accepted the resignation of Shri Bansi Lal, M'L.A. from the 
Membership of the Committee w.ef. Ist June; 2001 vide notification No. HVS-LA- 

70/2001/39, dated the Znd June, 2001. 

केक The Hon'ble Member expired on 31st October, 2001. 

Y 

=
 

> 

] 
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i 
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BUSINESS ADVISORY COMMITTEE' 

The Busiress Advisory Committee which was nominated on 23rd Febmary, 2001 
continued 10 function upto 25th May, 2001 when anew Committee was nominated by the 
Hon’ble Speaker on the 26th May, 2001 and notifird vide Notification No. HVS-LA-1-37/ 

2001/38, dated the 28th May, 2001 . - 

The Commiitee which was nominated on 260 May, 2001 held one meeting i.e. on 
11th June, 2001, The name of the Members फ the: Committee, Special Invitee and the 

meeting attended by each Member/Special Inviee are given below न 

Sr.No.  Name of the Members: +  “Number of meetings 
. . "+ . attended - ' 

1.  Shri Satbir Singh Kadian, Speakei S 
2 ShriOmParkash Chautala, ChiefMinister 1 
3, Shri Sampat Singh, Finance Minisér 1 L 
4,  Shri Dhirpal Singh, Town & County Planning . कर 

-~ - Minsiter .. C e - - उन न “1 - .- 

5. ShriBh_ajanLal,M.L.A.,_Leadero-f?()ppflosi'tion S B हा. १ 

6. ShriKrishanPal Gujjar, MLA. = -1 * 
7. ShriRamBhagat M.L.A. g 1 : 

v+ " Special Invitee . “मा : 

; Shri Gopi Chand Gahlrot",AD"eputyfpeak?er ' ' 1 

ReportPresented - . . - L 

- The following report was presented ci:the date noted againist 

St.No.  Subject of Report " SuNo.  SubjectofRepot . Dateof . ) Date of 

o - 2.2. _ + . Presentation 

1. Recommendation regarding allocation oitime for transaction ' 
of Government Business for the meetitss of the Haryana. ' 
'Vidhan Sabhia held from 11th to 12th June, 3001 i.e. Obituary ~ 12thJune, 2001 
References, Papers to be laid/re-laid on the Table of the House, ’ 
Presentation, Discussion & Voting on Exceis Demands over - 
grants and Appropriation for the years 1395-36 amd 1996-97, - 

The Haryana Appropriation (No. 3) Biil in respect of Excess - 
Demands over Grants for the years 1995-96 and 1990-97 and 

Legislative Business 

The Committee which was horsinated'on the 26th May,2001 continued to function 

upto 24th October, 2001 when a new Committee was nominated ty the Hon’ble Speaker on 

the 25th October, 2001 and notified vide Notification No, HVS-14-37/2001/53, dated the 

29th October, 2001 

The Committee which was nominated on 25th October, 2001 heY] one meeting 1.6. on 
3th November, 2001. The name एव the Members of the cornmittee; Spetial Invitee and the 

-
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meeting attended by each Member/écial huvitee are given below :— 

Sr.No. Name एव the Members® Nurber of meetings 
- - L " attended 

1. Shri Satbir Singh Kadian, Speiker 1 

2. Shri OmParkash Chautala, Chief Minister 1 : 

3. Shri Sampat Singh, Finance Mhister ।. -. 1 
4.  Shr Dhirpal Singh, Town & Country Planning ] . 

Minsiter "1 

" 5 " ShriBhajanLel, M.L:A., Leaderof Opposition, . L. . 

6.  Shd KrishanPal Gujjar, MLA. - 1 

" 7. ShriRamBhagat MLA. ~ © 77 . - 1. 
Special Invitee : - 

Shri Gopi Chand Gahlot, Deputyipeaker T ) 

Report Presented . A 
The following report was presented o the date noted against 

Sr.No.  SubjectofReport L, - , Date of 
Presentation 

1. Recommendation regarding allocipn of time for transaction 
of Government Business for themeetings of the Haryana 
Vidhan Sabha held from 8th to 9th tctober, 2001 ie Obltuary हा November, 2001 

References, Papers to be laid/re-laicon the Table of the House 
and Legislative Business 

The Committee which was nominzed on फिट 25th October, 2001, continued to' 

function upto 20th February, 2002 when a pw Committee was nominated by शिव Hon’ble 
Speaker on-21st February, 2002 and notifiel vide Notification No. HVS-LA-37/2002/4 

dated the 25th February, 2002 

The Committee which was nomingid on 21st February, 2002 held one meeting on 
4th March, 2002. The name एव the Merers of the Commiitee, Special Invitee and the 
meeting attended by each Member/Speciii Invitee are given below :— 

St.No.  Name of the Membérs- ‘Number of meetings 
A * ©  attended 

1. Shri Satbir Singh Kadian, Speaker o 1- 

2. Shri OmParkash Chautalg, ChiefMinister 1 

3.  Shri Sampat Singh, Finance Vinister 1 

4. 8hri Dhirpal Singh, Town & Country Planning 

Minsiter . i . 1 . 

" 5. ShriBhajanLal, M.L.A.,Leader of Opposition 1 
" i 

6. Shri Krishan Pal Gujjar, ML.A 1 

SpecialInvitee, ) i 

Shri Gopi Chand Gablot, Deputy Speaker 1 
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_ Report Presented 

The following repott was presented on the date noted against :(— 

St.No. _Subject of Report ‘Date of 

Presentation 

1. Recommendation regarding allocation of time for transaction 

of Government Business for the meetings of the Haryana 
" Vidhan Sabha held from 4th to 7th March, 2002, 11th March, 
2002, 13thto 15th March, 2002 and 18th to 20th March, 2002 
ie. Obituary References, Papers to एड laid/re-laid on फिट Table 
of the House, Discussion on Governor’s Address, Resumption 

of Discussion on Governor’s Address and Voting on Motion 

of thanks, Presentation, Discussion and Voting on 
Supplementary Estimates for the year 2001-2002 and the Report 
of the Estimates Committee thereon, Presentation of Budget, 
Estimates for फिट year 2002-2003, Presentation of Reports of 

Assembly Committees, General discussion on Budget 
Estimates लि the year 2002-2003, Resumption of Discussion 

on Budget Estimates for the year 2002-2003. Discussion and 
Voting on Demand for Grants on Budget Estimates for the year 
2002-2003. The Haryana Appropriation Bill in respect of 
Supplementary Estimates for the year 2001-2002. The Haryana 
Appropriation Bill in respect of Budget Estimates लि the year 
2002-2003 and Legislative Business. 

34521—H.VS.H.GP, Chd. 

5th March, 2002


